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INTRODUCTION

I, thc Chairman of thc Public Accounts Committee, as authorised by the
Committec, do present on their behalf this 48th Rcport on Para 9 of the
Rcport of thc Comptroller & Auditor General of India for the year
1989-90, Union Govcrnment (Posts and Tclecommunications) relating to
Postal Scrvices in Rural Arcas.

2. The Report of the C&AG of India for the ycar ended 31 March, 1990
(No. 7 of 1991), Union Govecrnment (Posts and Tclecommunications) was
laid on thc Tablc of the Housc on 27 June, 1991.

3. In this Report thec Committce have becn concerned to note that the
Dcpartment of Posts have miscrably failed to achicve both the financial
and physical targets fixed in thc Scventh Five-ycar Plan for cxpansion of
Postal Scrvices in rural arcas. Against the budget allocation of
Rs. 8.25 crores for this schcme, actual expenditure incurred by the
Dcpartment was only to the cxtent of Rs. 2.21 crores. Achicvements in
respect of physical targets have been equally dismal. As against the target
of opcning 6000 ncw post offices only 4003 post offices were opened. As
regards the installation of additional letter boxcs against thc proposced
target of 25000 only 9732 such boxcs could be installed. Not cven a single
cxtra dcpartmental dclivery agent was appointcd against the target of
appointing 1200 such agcnts. Similarly, not even a singlc plan monitoring
inspcctor was appointed against the provision for 33 such inspectors. Non
appointment of Extra-Dcpartmental Delivery Agents and Inspectors will
have to bec scen particularly in thc context of gencration of rural
cmployincnt having been an additional fcature of the schemce in the
Scventh Plan. In the opinion of the Committce, all thus abundantly prove
the lack of perspective planning and zcal for concertcd approach on the
part of thc Dcpartment in meccting thc esscntial nceds of the rural
population of thc country. Thc Committcc have dcprecated such a failure
on the part of thc Department. They have reccommended the Department
to takc all remcdial steps so that the targets fixed in the Eighth Plan for
Expansion of Postal Scrvices in the rural arcas arc fully achicved.

4. The Committee have also noted that the guidclines for opening rural
post officcs have becn modificd from time to time and there have been
atlcast 7 rcvicws since indcpendence perhaps reflecting inherent difficultics
in cvolving the rcquisitc nccessary norms. The latest norms recommendced
by thc National Institutc of Rural Dcvclopmdnt (NIRD), in their first
Rceport regarding opcning of branch post offices have been accepted by the
Dcpartment of Posts w.c.f. 1.4.1991. Thc Committcc have cmphasiscd that
thesc norms should be scrupulously followed with the undcerlying intention
of rcpidly cxtending the Postal facilitics to the villages. Which have
remaincd dcprived of this facility so far. The Committcc have also
rccommcended that these norms should not be so frequently revised as such
frequent revisions arc bound to affect the long term plans for providing
these basic facilitics.

(v) .




(vi)

5. The Committce have noted that there are 1,11,259 panchayat villages
which did not have a post office as on 31.3.91 and were being served
through the visits of extra dcpartmental dclivery agents, Branch post
masters/postmeén. Out of these 1,11,259 panchayat villages, there are
18,472 gram panchayat headquarters and 11,195 gram panchayats without
post offices, though they fulfil the norms of having post offices. The
Committee have viewed with scrious concern the fact that even village
panchayats which fulfil the prescribcd norms but yet to be providcd with a
post office are so numcrous. What causcs even greater concern to the
Committee is the fact that post offices are not likely to be opened in these
panchayat villages in the ncar futurc as only a meagre target of opening of
3,500 new post offices (500 DSOs & 3000 EDBOs) has been fixed for the
Eighth Plan. The Committec have strongly urged the Department of Posts
to examine the cntirc question of opening of new post offices de novo so
as to ensure that post offices are opcned in all the eligible villages without
any further loss of time.

6. The Audit Paragraph was examincd by the Public Accounts Commit-
tee at their sitting hcld on 11 August, 1992. The Committce considercd
and finalised this Report at their sitting held on 8 April, 1993. Minutes of
the sittings form Part II* of the Report.

7. For facility of refcrence and convenience, the Obscrvations and
Recommendations of thc Committce have been printed in thick type in the
body of the Rcport and have also bcen reproduced in a consolidated form
in Appendix III** of thc Recport.

8. The Committce would also like to express their thanks to the Officers
of the Ministry of Communications (Department of Posts) for the
cooperation extended to them in giving information to the Committee.

9. The Committee place on record their appreciation of the assistance
rendered to thcm in thc matter by the officc of the Comptroller and
Auditor Gencral of India.

New DELuI; ATAL BIHARI VAJPAYEE,
22 April, 1993 Chairman,
Public Accounts Commiittee.

2 Vaisakha, 1915 (Saka)

* One cyclostyled copy laid on the Table of the House and five copies placed in Parliament
Library.
** Not enclosed with cyclostyled copy.



REPORT
POSTAL SERVICES IN RURAL AREAS

Introductory

1. Postal scrvices form an important infrastructure for the dcvelopment
of a country. It is an important instrument of social and cultural
intcgration, cconomic dcvelopment, spread of literacy and knowlcdge and
for the growth of trade and industry. A post office symboliscs Govern-
ment’s presence in remote rural areas and provides an unfailing link for
communicating with thc Government and the people in other parts of the
country and abroad.

2. With a large majority of the vast population of the country living in
rural arcas, the qucstion of provision of postal facilities to rural arcas
reccived incrcascd attention soon after indcpendence, and the Posts and
Tclegraphs Dcpartment dovetailed its plans on postal development with
thc Five Ycar Plans.

3. The policy on postal network since independence has placed a major
cmphasis on opening of post offices in rural areas.

4. The various rclevant issues involved in the scheme of providing postal
scrvices in rural arcas have becen commented upon in Paragraph 9 of the
Report of C&AG of India for thc ycar ended 31 March, 1990 Union
Government (P&T) which forms the basis of this Report and is appended
to thc Rcport as Appendix-I.

Fixation of targets during Seventh Plan

5. The audit paragraph reveals that while formulating proposals for the
Scventh Five Ycar Plan (1985—90), thc Decpartment had cstimatcd that
12000 post offices would requircd to be opened in the rural areas. Keeping
in vicw the provisions for Rs. 10.10 crores during the Scventh Five Year
Plan, thc following Postal facilitics were proposcd to be observed.

Item Target
(i) Opcning of Post offices 6000
(ii) Appointment of additional cxtra departmen- 1200
tal dclivery agents
(iii) Installation of Icttcr boxcs 25000
(iv) Provision of counter facilities at village post 4000
offices

(dispcnsed with from Fcbruary, 1987)
(v) Appointment of plan monitoring Inspectors 33




6. The Committcc desired to know the basis on which the targets for
opening of post offices during the 7th Five Yecar Plan were fixed. The
Deptt. of Posts stated in a notc :

“A letter datcd 6.8.83 asked the Circles to carry out a detailed
survey, sub-division wise to pinpoint the areas eligible for opening
of post officcs on the basis of thc existing norms. The circles were
also askcd to work out scparatcly the requirement for normal,
tribal and backward arcas in this regard. Based upon thc above
information, a Plan Schemc was prepared which was circulated to
the Members of the Postal Scrvices Board and other officers on
6.3.84. In the Plan Scheme it was mentioned that on the basis of
existing norms (in force since 1978) and as per the survey carricd
out, roughly 30,000 villages qualificd for opening of post offices.
Out of these, it was expected that 5,000 post offices would be
opened by thc concluding ycar (1984-85) of the Sixth Five Ycar
Plan. Of thc remaining 25,000 villages identificd as eligible for
opening of post offices, it was estimated that 10,000 were in
normal rural arcas, 5,000 in backward areas and 4,000 in tribal
arcas. As thc ficld surveys had been carried out with regard to
only the population and thc distance critcria and the financial
aspects were yct to be worked out, it was envisaged that thirty to
thirty five per cent of the villages identified as cligible for new
post offices, would not qualify in the final analysis. Thus, roughly
15,000 villages were found to be cligible for opcning of post
offices. It was, however, proposed to fix the Scventh Plan target
for opening new post officcs at 12,000 which was subscquently
rcduccd to 6.000 on account of financial constraints.”

7. Elaborating further the critcrian adopted by the Deptt. for fixing
targets for thc Scventh Five Year Plan, the Sccretary, Deptt. of Posts
statcd during cvidence:

“Well, we go by population. That is the basic criterion. We
formulated our proposals on the basis of certain factors such as
distance, population and traffic. The cost of the post office is
based on thc anticipated income from that area. There are a
number of items which we take into account... Also the demand
from a particular area is considcred...Thc method that we follow is
this. Each Post Mastcr General gets a number of proposals from
the ficld for opening post offices, from the superintcndents. Based
on these, hc plans his own requirements. We also take into
consideration the average number of post offices per square
kilometre and per population in different circles. Taking into con-
sideration all these, we dccide.”



Hec added:

“When these plan targets were being planned by my Deptt., at that
time the policy of thc Govt. of India which had been explained to the
Dcptt. of posts, was to create more rural employment.”

8. On bceing asked as to what was the associate target for employment
gencration, thc Sccretary, Dcpartment of Posts deposed:

“If you see, for the earlier plans we had sent proposals only for
opening of post offices. For the first time in this particular plan, apart
from opecning so many post offices, we have also given a scparate
target of Extra-Dcpartmental Dclivery Agents.”

9. He further stated that:

“This was an additional feature in this particular plan where we said
that we will create posts of Extra-Departmental Delivery Agents,
over and above the normal Departmental Agents, who would
function in branch offices, who would not only generate, rural
employment but who will go around delivering mail in rural areas.
The target was given for 1,200 extra-departmental dclivery agents.”

10. Explaining the procedure followed in getting the sanctions for new
post offices, the Deptt. of Posts have stated in a note that the proposals
for opcning of Village Post Offices received from the Regions are
scrutinised in the Circle Office to see whether they satisfy the prescribed
norms and if found in order, they are tabulated in the form of a statement.
Concurrence of Circle Internal Financial Advisor is obtained and for-
warded to Dircctorate duly signed by Chief Postmaster General. These
proposals are taken up by the Directorate with Postal Finance/Ministry of
Finance and after their approval, the opening of POs is sanctioned and the
POs arc opencd by the respective Regional Postmasters General.

11. In reply to a question the Dcpartment of Posts have stated that there
is not timec frame prescribcd to the various levels for submission of
proposal to the Dircctorate (Dte.) and the schedule of time prescribed to
the Dte. for processing and submission to Ministry of Finance. Based upon
the annual target, proposals of opening of new Post Offices are invited
from the circles and processed. According to the Department, due to
individual “attributcs of each proposal, estimation of processing time is
difficult and, at best, approximate. However, a random sample of some
proposals revcals that the time elapsed on various stages is as below:

Sl.  Name of Circle & Date of receipt Date of reference Date of receipt of
No. Case No. of proposal from to Finance to date approval from Fin.
Cricle to date of receipt of approval to date of issue of
reference to from Finance sanction (in days)
Finance (Days) (in days)
1. Orissa, ESP/I-1/88 %0 1i0 2

» Corr. dated 9.9.88
(containing 128 prop-
osals)
2. Maharashtra, EST/ 63 65 8
Plg/RX-1252/88
CORR dated 8.8.88
(containiag 30 proposah)




3. Maharashtra,
Plg/RX-1252/88
CORR dated
15.12.88 (containing
96 proposals)

4. Himachal  Pradesh,
PMU/6-8/87 dated
21.9.88 (containing 7
proposals)

s. Himachal  Pradesh,
PMI/6-8/87  dated
7.12.88  (containing
32 proposals)

EST/

97 16 2

12. On bcing askcd about the steps taken to reduce the time taken in
getting approval from the Ministry of Finance, Decptt. have stated that
carlicr 4 months timc was requircd in the process to obtain approval of
Ministry of Finance and issuc of sanctions from thc ficld units, but now the
powers for sanctioning Extra Dcpartmental Branch Post Offices and extra
Dcpartmental PMs/Delivery Agents, have been delegated w.c.f. 23.4.92.
Now the casc of opcning cxtra departmental post offices in rural areas are
not requircd to be sent to the Dte. of Posts and to the Ministry of Finance
therecafter. This has rcduced the time gap considcrably.

Non-Achievement of Targets during 7th Plan

13. The Audit Para rcvcals that in comparison to the Sixth Five Year
Plan (1980—8S). achicvement during the Scventh Five Ycar Plan
(1985—90) werc far lcss both in absolutc terms and as a percentage despite
availability of funds, as shown bclow:

Items Sixth Five Year Plan (Outlay Seventh Five Year Plan
Rs. 13.47 crores Budget (Outlay Rs. 10.10 crores
Rs. 15.03 crores Expenditure Budget Rs. 8.25 crores
Rs. 17.51 crores) Expenditure Rs. 2.21 crores)
Target Achieve- percent-  Target Achieve- percen-
ment  age of ment  tage of
achieve- achieve-
ment ment
(i)  Opening of post offices 8000 6820 85.25 6000 3007 50.12
(ii)  Appointment of addi- 10000 8040 30.40 1200 - 2ero
tional extra departmen-
tal delivery agents
(iii) Installation of letter 10000 12832 128.32 25000 9732 38.93
boxes
(iv) Provision of counter 10000 9625 96.25 4000 — zero
facilities at village post
offices
(v) Appointment of plan - - - 3 -_ zero

monitoring inspectors
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14. The year-wisc break up of the targets fixcd, proposals rcceived,
sanctions issucd, Post Officcs opened and the expenditure (approx.)
incurred against thc budgetary outlay, during thc 7th plan period on
account of opening of new post offices was as under:

Financial Target Pro-  Sanc- No. of Total Budgetary
year Fixed  posals tions POs Expenditure Outlay

recd. issued (DSOs (approx.) on

and DSOs and

EDBOs) EDBOs

opened

1985-86 — 9 11 1n 1,84,000 5.00,000
1986-87 - 187 10 10 2,87,000 1,30,00,000
1987-88 - 897 966 933 9,46,000 50,00,000
1988-89 2850 2787 2287 1809 60,84,000 3,40,00,000
1989-90 2500 2354 1031 1240 1,46,95,000 3,00,00,000
TOTAL 5350 6234 4305 4003 2,21,96,000 8,25,00,000

DSO—Departmental Sub-Office
EDBO—Extra-Departmental Branch Office
15. According to thc Deptt. of Posts the number of post offices opencd

during Seventh Five Ycar Plan was 3896 (3768 + 128) whcreas as per

performance Budget for 1991-92 it was 3552, when asked, about the

authcntic figures and reasons for the difference, the Deptt. of Posts statcd

in a notc that:
“The rcport of C&AG puts thc Nos. of post officcs opened- at 3007
whilc in our original rcply, these figures were statcd to bc 3896 and
subscquently thcy have now been revised to 4003. The reason for
change in figures is that there is a time lag between the issue of
sanction and thc actual opening of a P.O. and at each subsequent
date when figures in this rcgard were called from the circles, their
compilation rcvealed the number to have gone up progressively closer
to the No. of P.O.s sanctioncd during thec 7th plan period.”

Expenditure incurred on expansion of postal net work

16. The anticipatcd outlay and actual cxpenditure in Sixth Plan towards
expansion of rural post nctwork was Rs. 12.90 crores and Rs. 16.54 crores
respectively.

17. The Audit para has revealed that against the allotment of Rs. 8.25
crores during the Scventh Plan period for cxpansion of postal network, the
actual expcnditurc incurrcd was Rs. 2.21 crores.

18. The Committec askcd thc Deptt. to specify the reasons for non-
utilisation of ncarly 75 percent of the funds available during Scventh Five
Ycar Plan for cxpansion of postal scrvices in rural areas. Thec Dcpartment
of Posts statcd in a notc that thcre was always timc-lag between the date
of sanction and thc date of opening of post officcs due to administrative
formalitics involved in sctting up of post offices. Further, when a post



office was sanctioned towards the cnd of financial year and opened in the
following year, the fund utilisation also got reflected in the year following
the year of sanction. The Department have given the following reasons for
shortfall/non-achicvement of physical/financial targets for tht pest offices:
(i) Ban on creation of posts since 1984;
(ii) Time-consuming and cumbersome procedure of referring every
case of opening of post offices to Ministry of Finance;
(iii) Withdrawal of power for creation of posts from DG (Posts);
(iv) While giving concurrence in 1988-89, Ministry of Finance desired
that the norms being followed for opening of post offices in rural
areas becing quite liberal, should be revised in consultation with
some independent autonomous expert agency.

19. In reply to a query the Dcpartment of Posts have stated that the
funds meant for the expansion of postal network in rural areas were not
reappropriated on any other Hcads of Accounts.

20. Explaining the main reasons due to which the physical targets fixed
for 7th plan could not be achieved, the Seccretary, Dcpartment of Posts
stated during evidence: ’

“Starting with 1984 onwards, we reccived instructions from the
Ministry of Finance which totally removed from thc hands of the
Department of posts the possibility of cither opening post offices or
creating any of the posts.

In view of the financial austerity that was then considered to be of
paramount importance, we were told that the power to sanction post
offices and crcate posts was rcmoved from the Department of Posts
and hcrcaftcrrony proposal had to be considcred and got vetted by
the Finance Officc within thc Dcpartment. Thereafter it had to be
sent to the Ministry of Finance and then to the Cabinet for approval.
Once this dccision had been communicated to us, my colleagues
perhaps, at that time dccided to observe the instructions of austcrity
given. Therefore, this was one of the main reason why no post offices
were opencd during the initial period. Later on, gradually the blanket
ban was reduccd to a considcrablc extent and thercafter some post
offices were opened. This is rcgarding the post offices as well as the
Agents.”

Ban on creation of Posts

21. The committce enquired as to when the instructions regarding ban
on creation of posts were received. In reply, the Secretary, Department of
Posts statcd:

“The- instructions regarding ban on creation of posts was first received

on 3.1.1984. Opcrational posts could sometimes be created if the
proposal went to the Finance Minister for approval. Then they

ultimatcly said it had to go the’'the Cabinet........ This was a general

order which came to all Ministrics for 1985—90 period.”
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22. In reply to a question as to who had the power to allow the opening
of new post officcs, the witness stated:
“When the first lettcr came, we had taken it to the D.G. prior to that
it was with thc Post-Master General itself upto 1983 it was there. In
1984, for a brief time, it was with D.G.”

He added:
“In view of thc financial constraints they wanted that somecbody at
the higher level should scrutinise the real need for the post offices.
The Finance Ministry wanted it.”

23. The Committce dcsircd to know as to why the targets were fixed
dcspitc the ban on crcation of posts in 1984, the Department of Posts
explaincd thc position in a note:

“The ban on crcation of ncw posts by the Ministry of Finance was
initially upto 30.9.84. It was subscquently cxtcndcd upto 31.3.85 and
it was only on 2nd April, 1985 that instructions were issucd that thesc
orders stand extended until further orders. It would be scen from the
above that thc ban on creation of new posts was extended from time
to time in a piccemcal manncr and as such, there was no reason for
the Dcpartment of Posts not to finalise its long-term targets for
expansion of the postal nctwork. The targets for opening ncw post
officcs under the Seventh Five Ycar Plan were finalised as it was
cxpected that the ban on creation of new posts would be temporary
and would not, in any case, bc cffcctive for the entire plan. period.
As dctailed survey including value returns have to be taken up before
a proposal for opcning a post office is finaliscd, it was essential to
dccide well in advance the targets for opening new post offices so
that ficld units could formulate proposals in this regard and keep
them rcady for approval in anticipation of ban on creation of posts
being lifted.”

24. The Committce desircd to know whether any effort was madc by the
Dcpartment to go to thc Ministry of Finance to get thc ban relaxed which
could step up their plan activitics after having got the funds from Planning
Commission. To this, the Sccrctary, Dcpartment of Posts stated during
evidence:

“As far as thc records which are available, I do not think, we
approachcd the Finance Ministry for any rclaxation at this stage.”

Hec however, state
“I am totally in agrccment that we should have gone to the Finance
Ministry at that particular timec.”

25. In a subscquent note furnished to the Committee, the Department of
Posts have statcd that on 4.12.87, the Finance Sccretary and Secretary
(Expenditure) hcld a mccting with the Financial Advisors of the various
Ministrics and Dcpartments to revicw the budgctary position which was



attendcd amongst others by the then Member (Finance) in the Postal
Scrvices Board. It was brought to the notice of the Finance Secrctary that
proposals were being received by the Department for opening mew post
offices. The Finance Secrctary stated that in view of the need for utmost
economy in the expenditure and the tight budgetary pasition as also the
policy decision takcn by the Finance Minister with the approval of the
Prime Minister, incurring of fresh additional expenditure by way of
opening of new post offices and upgrading the existing ones may be
deferred for the present. This position was brought to the notice of the
Secrctary (Posts) as well as the Minister of State for Communications and
the Minister of Communications.

26. Further, according to Department of Posts, on 21st December, 1987,
Shri Arjun Singh, then Minister for Communications addressed Shri Narayan
Dutt Tiwari, then Minister of Finance vide his letter No. 1-26/87-PRP
regarding need for expansion of rural postal system. In response, the then
Finance Minister vide his letter No 697/FM/88 datcd 5.2.88 emphasised the
need to undcrtake only sclective cxpansion of postal services in the rural arcas
in vicw of the mounting dcficit of the Government.

27. The Committce desired to know the number of proposals which were
approved by the Internal Finance of Department of Posts which went to
the Ministry of Finance. To this the Secretary, Dcpartment of Posts replicd
during evidence:

“Sir, T would like to place a letter from the D.D.G of the
Dcpartment of Posts to all the Post Master General, dated
15.11.1988, before this Committee. I quote ‘due to various constraints
during the first two years of the Seventh Plan, practically no new post
offices could be sanctioned. However, during the current year, it has
been possible to approve 265 new post offices with the approval of
the Ministry of Finance and 327 more proposals have been formu-
lated by the Circles in terms of the revised norms introduced by the
Directoratc’s letter dated 28.1.1987.

In addition 422 proposals which were approved by the Heads of
Circles on the basis of the earlier norms and in respect of specific
commitment given to M.P.s and State Lcgislatures, are to be
considercd. It is to be seen that these cases are becing taken up with
the Finance Minister.”

28. In a note subsequently furnished to the Committce the Department
of Posts explained the position further as under:

“Under the Scventh Plan period, the Post offices sanctioned year-
wise were:

(a) 1985-86 11
(b) 1986-87 10
(c) 1987-88 966

(d) 1988-89 2287 3274



29. From thc abovc. it may be scen that while the progress on opening
ncw post offices under the Scventh Five Year Plan was slack during the
first two ycars on account of ban on crcation of ncw posts, thereafter,
taking advantage of thc modificd guidclines issuecd by the Ministry of
Finance, considcrablc progress in this rcgard was made during the
subscquent two ycars.

30. It is also worth mcntioning that until thc Ministry of Financc
assumcd thc power to sanction posts, thc Postmasters General were
compctent to sanction ncw post offices and, as such it was not nccessary to
call for proposals in this regard during thc initial ycars of the Scventh Plan.
The Dcpartment, however, issucd targets to the Circles as carly as in
1985-86 which were kept in abeyance on account of the ban on crcation of
ncw posts.

31. In vicw of thc above and pending finalisation of new norms, it was
decided in consultation with Intcrnal Finance that the Ministry of Finance
shall be approached to allow the opening of 500 to 700 post offices during
the remaining part of the year 1989-90 bascd on the existing norms as the
Circles had alrcady formulated the dctailed proposals in this regard. The
rcquest of the Department was acceded to by the Ministry of Finance and
thus, in the concluding ycar of thc Plan, approximatcly 1031 post offices
werce sanctioned to bring the tally of the cntirc Scventh Plan period to 4305
lcaving a gap of 1695.

Appointment of Additional extra Departmental Delivery Agents

32. During 7th Plan pcriod thc target fixed for appointment of
Additional EDDA was 1200. Howcver, not a singlc Additional EDDA was
appointcd. With rcgard to the non-appointment of any additional cxtra-
dcpartmental dclivery agent (EDDA), the Ministry informed Audit in
January 1991, that the posts were not sanctioned scparatcly because they
formed part of cstablishment of branch post officc and added that since
during the cntirc Plan pcriod. 4371 post officcs were sanctioned and
assuming that cach such post officc had at lcast onc EDDA, thc number of
EDDAs thus appointed far cxceeded the targeted number.

33. According to audit, thc plan provision was for ‘additional’ EDDAs
for strcngthcning of the rural dclivery system and mail conveyance and
thcy were to be over and above thc normal EDDASs sanctioned for rural
post officcs. The Ministry’s above reply did not indicatc how far these
functions were actually discharged by the normal EDDAs at the above
post offices. The audit para also rcveals that according to the Annual Plans
and the performance Budgets for the years 1986-87 onwards, a scparatc
target was fixed for this purposc cvery year.

34. On bcing cnquircd as to why scparate targets for additional EDDA's
were fixed ycar after year, and why this itcm was provided at all in the
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Seventh Plan Schcme, the Department of Posts have stated in a note that
the appointment of additional extra dcpartmental delivery agents was not
considered neccssary as it was possiblc to manage the work Wwith the
existing establishment of branch post offices. The Department have also
statcd that thc bfanch post officc consists of extra dcpartmental branch
post master and also extra departmcntal dclivery agents/extra dcpartmen-
tal mail carricrs, wherever justification of latter exists. As such, every
branch post office has dclivery facility, whether dclivery work is perfomed
by extra dcpartmental dclivery agents or by branch post master himsclf,
depending upon the situation. Dcpartment have further stated that after
the introduction of thc ban on crcation of posts, priority was accorded to
the opcning of P.O.s rather than obtaining sanction for the posts of
additional EDDAs and this was thc rcason why even though a provision
was made“for sanctioning thc additional posts of EDDAs with the aim of
strengthening the delivery of mail in the Rural Arcas. no such sanction was
actually issued.

Plan Monitoring Inspectors

35. The Seventh Plan contained a provision for the appointment of 33
plan monitoring inspcctors. According to Deptt. of Posts, the dutics of the
Plan Monitoring Inspcctors arc as under:

1. He should visit 12 rural post officcs and 10 villages served by the
Post Offices in the course of a month.

2. He should sce whether the rural post officcs have been provided
with adequatc stock of stamps and stationery; mail arrangements are
appropriatc afid dclivery arrangements are satisfactory.

3. Hc should verify 10 Pass Books (Savings Bank/Time Dcposit/
Recurring Dcposit) at random in regard to balances noted in the Pass
Books, in the Post office visited.

4. He should also verify 10 withdrawals in the Post Office visited.

5. He should post 50 test_lctters per month to test whether the
Letter Boxcs arc being clcared properly.

36. The Deptt. of Posts have informed thc Committce that thc Plan
Monitoring Inspectors’ posts werc created in June, 1979 for implementing
and monitoring Postal Dcvelopment Plans. They also help in strengthening
the supervision of Branch Offices by making surprise visits in addition to
what is being donc by the rcgular sub-divisional hcads. The role of the
Plan Monitoring Inspector gains more significance in the context of
abolition of scveral Mail overseers posts, who wcic expected to supervisc
25 branch officcs each, cvery month. The Branch officers are doing
important functions like Savings Bank, Money ordcr booking and payment
etc., which need to be closcly monitored. To perform the functions of
additional checks, thc rolc of plan monitoring inspectors has bccome
indispensable.



11

37. Against the target for appointment of 33 such Inspectors not cven a
single Inspcctor was appointcd and according to thc Decpartment the
rcason was thc ban on crcation of posts. On bcing askcd why such
Inspectors were not appointed after the relaxation of ban on crcation of
posts, the' Deptt. of Posts stated that no Plan Monitoring Inspector was
appointcd during 7th Five Ycar Plan from August, 1986 as thc cxisting
number of Plan Monitoring Inspcctors was considcred adcquate.

Norms for opening new Posts Offices

38. The following norms were laid with cffect from 25.8.1978 for
opcning of branch offices in rural areas:

(a) No ncw P.O. can bc opcned within 3 kms. of an cxisting Post
Office.

(b) A village should have a minimum of 2000 population to be cligible
for a post officc. In casc of backward/tribal area this is reduced to
1000 and altogcther dispensed with in the case of villages which
arc G.P. Hqrs.

(c) A PPO is cxpected to carn revenuc to the extent of atlcast 25% of
its cstimatcd cost. This limit is reduced to 10% in case of villages
in backward and tribal arcas.

39. The norms for opening of Post Offices were revised with cffect from
28.1.1987 and again from November, 1987. According to these revised
norms a post officc can bc opcned in normal rural arcas provided:

(i) Aggregate population of the group of villages should be 5000 in
normal/rural arcas, 2500 in tribal/hilly areas. (Rcvised to 3000 &
1500 w.c.f. Nov., 1987).

(i) Anticipated income should not be less than 50% of its anticipated
cost in normal/rural arcas and 25% of its anticipated cost in hilly,
tribal and backward arcas. (Changed to 33% w.c.f. Nov., 1987)

(iii) The minimum distance from the ncarcst cxisting P.O. to the
proposed P.O. was fixed at 3 kms. and no rclaxation of the
distance condition was permissible under any circumstances. (Dis-
tance condition for hilly arcas rclaxablc sincc Nov., 1987).

(iv) There were two catcgorics likc (a) normal/rural arcas and (b)
Hilly, backward, tribal arcas.

40. Whilc giving concurrcnce for opcning of post officcs in 1988-89, the
Ministry of Financc, had dcsircd that thc norms being followed for opening
of Post Offices in rural arcas, bcing quitc libcral, should be revised in
consultation with somc independent autonomous cxpert agency. Conse-
quently the task was assigncd to national Institutc of Rural Devclopment,
Hydcrabad.

41. In this conncction thc Dcpartment of Posts have statcd that in
responsc to the initiative taken by the Deptt., dctailed proposals were
reccived only from four organisations, viz.:—
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(i) CVS Consultants (Rs. 3.98 lakhs)

(ii) Tata Consultancy Scrvices (Rs. 3.30 lakhs)

(iii) Indian Institutc of Rural Managecment (Rs. 2.5, lakhs)
(iv) National Institutc of Rural Dcveclopment (Rs. 1.6 lakhs)

42. Finally, thc National Institutc of Rural Devclopment (NIRD) was
sclected becausc it was not only the chcapest but also becausc it was a
Govcrnment organisation with a rural oricntation which had closc intcrac-
tion with thc Planning Commission.

43. The NIRD. Hydcrabad submittcd two Rcports—one containing
findings and rccommendations for opcning of branch post-offices and the
other containing findings and rccommendations for opcning of Dcpartmen-
tal Sub-post offices. The main rccommcendation of the Reports as furnished
by Dcpartment of Posts, have bcen reproduced as Appendix I of this
Rcport.

44. National Institutc of Rural Dcvclopment, Hyderabad in its Reports
in January, 1991 had obscrved that thc cxpansion of postal nctwork was
the result of a dcliberate policy adopted since Independence with a major
thrust on opcning of ncw POs in rural arcas. The guidclines for opcning
rural POs had been modificd at lcast six times during the period reflecting
the inherent difficultics in cvolving norms, which would improve conveni-
cnce to the rural population.

45. As far as thc norms for opcning of branch post officcs are
concerned, the rccommendations of thc NIRD were accepted by the
Dcpartment and the reviscd norms w.c.f. 1.4.91 arc as under:—

Normal Rural Areas:

(i) Population should bc not less than 8000 in a group of villages.

(t#) The minimum distance from the ncarcst Post Office should be
3 kms.

(iii) Anticipated incomc should be 33%4% of thc cost.
b. Hilly & Tribal Areas:

(i) Population should not be less than 500 in an individual village and
1000 in casc of a group of villages.

(ii) Distance from thc ncarcst Post Officc should bc a minimum of 3
kms. Howcver, this distance can be rclaxed by Director General
under spccial circumstances.

(iii) Anticipated incomc should be 15% of the cost.
46. When cnquircd about thc additional annual rccurring cost to the

Govt. if the rccommendation of NIRD., Hydcrabad arc acccpted and
implecmented, the Deptt. in their written reply have stated that:
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“The recommendation of NIRD., Hydcrabad for revising thc norms
for opcning of POs. in rural arcas have only been accepted
w.e.f. 1.49]1. The data in this rcgard is not availablc.”

47. When asked during cvidence by what time cxamination of 2nd
Report of NIRD, Hyderabad would be completed, the Sccrctary, Deptt. of
Posts stated,

“During thc coursc of thcn ncxt 2-3 months, we will complete it.”

48. As rcgard opcning of post offices in all cligible villages the Estimates
Committce in their 68th Rcport (8th Lok Sabha) had rccommended as

undecr:

“The Ministry has still not prcparcd comprchensive basic data of
villages or groups of villages which have become cligible for provision
of Post Officcs but have not been provided Post Offices so far. This
is amply clcar from the contcntion of the Ministry that appropriate
survcy with refcrence to current norms is cxpected to be available on
a national basis during 1989-90. The Committcc hopes that the
Ministry would continuously monitor thc complction of this work so
that firm projcction for thc opcning of ncw rural post offices is made
available on a national basis during 1989-90 and it is possiblc to
cnsurc that the post offices arc opencd in all the cligible villages
without any further loss of timc. They would like to be apprised of
further devclopments in this rcgard.”

49. In rcply to a qucstion as to what was bcing donc to asscss the
dcmand for new rural post offices thc Decptt. In their reply have
stated........... the Sccond report of the Institute in respect of departmental
sub-officcs to bc opened in rural arcas submittcd on 24/7/91 is currcatly
under cxamination of thc Dcpartment. A firm projcction for opcning of
ncw rural post offices is likcly to bc madc availablc only aftcr finalisation
of norms for opcning dcpartmental sub-offices in rural arcas as also after
getting complete information about thc number of villages where obcning
of post officcs may be justificd as per the norms but no post officc cxists at
present. A samplc study of information rcccived from 13 circles revcals
that-there arc in all approximatcly 8976 Villages which do not have a post
officc in a radius of 3 kms. at prcsent but where opening of a post office
may bc justificd as pcr norms.

Targets fixed during 8th Plan

50. Explaining thc proposal for Eighth Plan, thc Dcpartment of Posts have
statcd in a notc that it incorporatcs schecmes which will contributc towards
improvement in rural postal scrvices as wcll as cxtending the rcach of postal
nctwork. In this context, the Dcpartment’s proposals regarding usc of satcllitc
communication for moncy order. moncy transfcr and clectronic mail
scrvices deserve mention. Nctworking will cnable the Department to serve
the rural arcas in many ncw and innovativc ways and also carn morc
rcvenue to Government since the delays occurring at prescnt would be
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substantially cut down and the scrvice will be available at the same tariff.
Apart from this, the proposals cnvisage spccial emphasis on opening of
post offices in thc rural arcas covered under the Tribal Sub Plan. A
separatc Sub-Plan for cxpansion of Postal nctwork has also been formu-
lated in this context. This will contributc towards improvement of postal
nctwork in such rural areas. A spccial Tribal Sub-Plan has also bcen
formulated for construction of Postal buildings and staff quarters in the
areas covercd undcr Tribal Sub-Plan.

51. The Committcc dcsircd to know the total number of post offices
planned to be opcned up during Eigth Plan. In reply the Department of
Posts stated in a notc that during 8th Plan pcriod a provision has been
made for opening of 500 DSOs and 3000 EDBOs. A spccial cmphasis is
proposcd to bc given to hilly, tribal, descrt and inaccessible areas for the
expansion of postal nctwork. 1500 EDBOs arc proposcd to bc opcned
undcr the tribal sub plan during the period.

52. On bcing asked whether reduction of target in 8th Plan implicd
that expansion of postal scrvices had not been given the requisite
attention, thc witness stated:

*“Sir, thc answer for that is not a very straight forward. Taking into
account this low target which has bcen given, we have been given
instruction by our Minister to work but the altcrnative by which we
can bring postal facilitics to thc onc lakh and odd Panchayat arcas
which arc not covered and, as I told you, we are working on that
exercisc as to what arc thc othcr options available for us, other than
these threc thousand post offices which have been cleared for this
plan. I am not in a position to give a dcfinite reply till I complcte
this excrcise during the coursc of thc ncext two thrce months. Then
again I havc to go to the Finance because everything costs a bit of
moncy.”

53. According to thc Dcpartment of Posts there arc 2,14,785 panchayat
villages all over India. Among these 1,11,259 panchayat villages do not
have a post officc as on 31.3.91.

54. The department of Posts have informed the Committce that though
there is no proposal to provide a post office in cvery panchayat village,
yet while opcning a post office prefercnce is being given to locate it in a
Gram: Panchyat if thcre is no post office under the jurisdiction of the
same Gram Panchyat. However, villages without post offices are being
served through the visits of cxtra-dcpartmental dclivery agents/branch
postmasters/postmen.

55. In reply to a query as to how it was proposcd to cxtend the postal
facilities to thesc arcas, thc Dcpartment have stated that:

*“Out of thc onc lakh odd Panchayat arcas which arc still not
provided with the postal facilitics, priority will bc given to:—
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(a) Gram Panchyat Head quarters without post officc in the Gram
Panchyat Arcas.

(b) At othcr Panchayat villages.
(c) In other arcas.

Other possibilitics, according to dcptt. are being studied to extend
Postal facilitics on a limitcd basis.”

56. The Dcpartment of Post have also stated that out of 1,11,259
Panchayat villages, there are 18,472 Gram Panchayat Headquarters and
11,195 Gram Panchayats without Post offices, though they fulfil the norms
of having post officcs.

57. On being askcd about the time frame by which th: Deptt. propose
to providc post offices in all the Panchayat villages, the Deptt. of Posts
havc stated that, it is difficult to prescribe a time frame to provide post
offices in all these arcas, but sincere cffort are being made to open post
offices in these arcas on priority basis.

58. The Committce dcsired to know as to how far the services through
the visits of extra dcpartmental dclivery agents/ branch post masters/
postmen serve the postal necds of these villages, the Deptt. of Posts have
stated in a notc that Postal Scrvices like daily delivery of mails, payment of
moneyordcrs and salc of stamps and stationery are madc availablc to these
villages through thc visits of cxtra dcpartmental dclivery agents/branch
postmasters/postmen.

Cost of running Post Offices

59. The Committce dcsired to know about the average cost of running
an urban/rural post officc in India in tcrms of salary, officc maintenance,
contingency, transport etc. To this the Deptt. have stated that the cost of
running a Post Office varies according to its size, type, staffing and
location. The cost of running a double handcd no dclivery sub-post office
with a Time-Scale Sub-Postmaster and a Postal Assistant in an urban area
would be approximatcly Rs. 50,364/~ per annum cxcluding the variable
costs. The cost of running a Dclivery sub-post office with a Timc-Scale
Sub-Postmastcr, a Postal Assistant and a Postman in an urban area would
be approximatcly Rs. 70,716~ pcr annum excluding variable costs.
Similarly, thc cost of running a Branch Post Office with an Extra-
Dcpartmental Branch Postmastcr and an Extra Decpartmental Dclivery
Agent in a rural arca would be approximatcly Rs. 12,192~ per annum
cxcluding the variable costs.

60. In addition to the above, a number of variable costs also go into
running of post offices including rent of the office premises, electricity
charges, allowances for the swecper, watcer-carrier, scavengers etc. Such
costs vary from Post Officc dcpending upon its size and location for which
it is not fcasiblc to give a rcliablc cstimation of costs.
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61. Thc Committce desired to know about the net reccipts and the
annual rccurring cost to thc Government if such low cost EDPOs are
opened in urban, rural and hilly arcas as pcr norms rccommcended by
NIRD. To this thc Dcpartment in thcir note statcd that, cven though it
has becen estimated that the average cost of Branch office with two persons
is around Rs. 12,000+ pcr annum.

62. According to thc Dcpartment, all B.P.Os cannot function with only
two agents. Somc rcquirc atlcast three and some can function cven with
only onc. It all depends upon the location, conveyance uscd for mails and
thc arca covered for delivery work. According to the policy of the Deptt.,
the Branch Offices arc not opened in Urban arcas.

63. In rcply to a question the Department of Posts have stated that the
branch Offices arc working at a loss since the revenue of the branch Office
is incrcasing in Arithmatical progression whercas its cost is incrcasing in
Gceomctrical progression. This is so because the allowances of the Branch
Post-masters and other Extra Dcpartmental Agents arc being revised
bicnnially and quinqucnnially rcepccnvcly Thercfore, the possibility of the
branch officcs breaking cven is remotc. As a conscquence, availability of
funds for developmental activitics like Mcchanisation is becoming difficult.

64. When cnquired as to how the cost of opcning ncw post offices could
be reduced the Dcepartment have statcd that cstablishment norms have to
be tightened. The Post Office should be opencd on a contract basis in the
rural arcas. For performing the functions of thew Branch Post Office, the
agency which has taken the contract can be paid a commission. According
to thc Department the proposal for opening of POs in the rural arcas on a
contract basis by paymcnt of commissions to thc agency undcrtaking the
contract is uTdcr active consideration.

65. According to the Deptt., the alternatives available for increasing the
revenuc of the Post offices arc:

(i) Entrusting thc Branch offices with accepting Elcctricity Bills;

(ii) Allowing thc Branch Post offices to accept rcpayment of Bank
loans;

(iii) The Branch Post offices should be permitted to collect LIC premia
and watcr cess; and

(iv) Display of advertiscments of Branch Post Offices.

66. Thc Committcc desircd to know if thesc proposals have been
cxamincd and any dccision taken by thc Dcpartment in this rcgard. In
reply, the Dcpartment of Posts have stated that:

(i) The Dcptt. mootcd the proposals for collecting clectricity bills
through FDBPMs. Howecver, this proposal was abandoned as it was
not found financially viable. In this conncction it may be mentioned
that a similar scheme was introduced for Gujarat Statc Elcctricity
Board and that scheme was discontinucd in mid 1980s as it was
found not financially viablc.
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(ii) There is no proposal to allow thc Branch Post Offices to accept
rcpayment of loans.

(iii) The Decpartment is collecting LIC Premia in some circles in limited
way. This scheme is not opcrative in Haryana, Gujarat, H.P.,
Assam, Karnataka, A.P., Orissa and Wcst Bengal. This Scheme is
under revicw.

(iv) There is no proposal for display of advertisement in Branch Post
Offices.

67. The Dcptt. however added that it is considering to render new kinds
of scrvices through post offices in urban, rural and hilly areas for which the
uscrs will be willing to pay to the post offices. These are:

(i) Money order by Satcllitc Communication.

(ii) Elcctronics mail and cxpansion of moncy transfer service (High
valuc) by Satcllitc Communication.

(iii) PC bascd multipurpose single window counter where the waiting
time of thc customer is rcduced.

Panchayat Dak Sewak System

68. On 24.2.88, in a statcment made in both the Houses of Parliament,
the Minister of Communication had cxpressed the Government's desire to
undertake a massive programme of providing postal facilitics in all the
remaining 74,000 panchayat villages in the next two years.

69. Subsequently, in response to the statement madc in Parliament, the
scheme of Panchayat Dak Scwaks was introduced in April, 1988 in sclected
Districts.

70. The Dcpartment of Posts, in a note furnished to the Committee in
this connection statcd that, the Panchayat Dak Scwaks werc to be
appointed in Gram Panchayat village where no Post Officc existed. They
werc nominatecd by thc Panchayats but sclectcd and appointed by the
Divisional Supcrintcndents. An allowance of Rs. 1504 was paid to a
Panchayat Dak Scwak by thc Postal Department through the respective
Panchayat authoritics.

They performed the following dutics:—
(a) Salc of stamps and stationcry;
(b) Booking of rcgistcred articles;

(c) Collection of unregistercd articles from the villagers and clcarance of
articles posted in Ictter boxes in the villages.

71. Explaining the rclative economics of the Panchayat Dak Sewak
Systcm vis-a-vis normal Post Officc, the Dcpartment further stated that,
the cost of running a normal rural Post Office would be Rs. 1776/~ per
month whercas in thc Dak Scwak Scheme, a Scwak is to be paid Rs. 150/
per month.
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72. When asked about the critcria followed for sclecting Panchayat
Villages for implementing Panchayat Scwak Scheme, thc Department have
statcd that thc Scheme was introduced in April, 1988 in district sclected at
random. It was planncd to introduce the scheme progressively in all the
districts dcpending on thc work output of the Dak Scwaks and the
responsc of the Gram Panchayat institutions. It was to be applicable to
other forms of Panchayat organisations as well as Mandal Panchayats and
Village councils. The scheme was operational in 2902 Gram Panchayats
sprcad over 26 districts in 16 statcs on an expcrimental basis.

73. The Dcpartment further informed that the Panchayat Dak Sewak
Scheme was discontinucd based upon the reports called from the circles. In
‘its mecting dated 9.11.89, the Postal Scrvices Board had decided to call for
a dctailed survey of 120 centres to assess the functioning of Panchayat Dak
Sewak Scheme and it was based upon these reports that the unsatisfactory
naturc of the scrvice camc to light lcading to its bcing discontinued.

74. On bcing cnquircd as to why the Panchayat Dak Scwak System was
discontinucd, thc representative of Decpartment of Post statcd during
cvidence:

“We had 3035 Panchayat Dak Scwaks Post Offices, and bccause the
Panchayat Dak Scwak was appointed by thc Panchayat and thc Dak
Scewak had to work undcr them. His main job was to dcliver the mail
and scll the postal stationcry and collect the mail from the Post
Offices. Aftcr a period of time it was found that thc Panchayat Dak
Scwaks were not doing their duty well. They were coming late to the
Post Offices to collect their mail, thcy were not sclling adcquate
amount of stamps and werc not dclivering the mail also regularly. It
was found to bc not working. The Scheme has becen wound up in
April or May, 1991.”

75. The Committec pointed out during cvidence that this problem would
not have ariscn if village Panchayat had becen selected properly. To this,
the sccrctary, Dcpartment of Posts stated:

“We had given thc guidclines to our PMGs who are on the
ficld.......... I understood the point that you have madc.”

76. The Committce dcsircd to know whcther the Dak Scwak Scheme
could not bc made more cffective based on expericnce gaincd and so as to
mcect the postal nceds of the villages by and large even though it might not
bc an altcrnative till the opcning of rural post offices. In reply, the
Dcpartment of Posts have statcd that:

“As the Panchayat Dak Scwak Scheme did not dcliver the goods, it
was discontinucd w.c.f. 1:7.91. In its placc thc Dcpartment is
considcring an altcrnative scheme likc Rural Postal Agency which will
provide basic postal scrvicc to the villagers at reduced cost.”
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77. Thc Committcc cnquircd whcether it would not bc better to
entrust the Panchayat Dak Scwak Systcm with Postal function and
additional functions like payment of Electricity bills, water cess, LIC
prcmia, Bank agency functions ctc. The Department of Posts in their
reply statcd that the idca of giving additional functions to the Dak
Scwak could not have fctched better results as they would have
worked in the same rural scenario. On the other hand giving the
above additional functions to the Dak Sewaks would have affccted
the quality of Postal Scrvices adverscely.

Installation of Letter Boxes

78. According to the Audit Paragraph, against thc target for
installation of 25,000 Icttcr boxes, only 9732 lctter boxes were
installed. According to thc departmental norms, every villages with a
population of 500 and above should be provide with a letter box
facility and in villages with a population of less than 500, the facility
should be provided on thc basis of necd and subject to the critcria
that the ncarcst lctter box is not ncarer than onc kilometre, and there
is expcctation of posting at Icast one lctter per day.

79. The details of the number of villages without Ictter boxes and

thc number of villages having population of 500 and above with no
letter boxcs as furnishcd by Department of Posts is as under:

Sl Name of Circle No. of villages with-  No. of villages hav-
No. out letter boxes ing population of
500 and above with
no letter box

1. Punjab 1161 82
2. Haryana 1158 m
3. Himachal Pradesh 10593 Nil
4. Delhi Nil Nil
S. Rajasthan 1031 N.A.*
6. Orissa 19265 7643
7. West Bengal 22985 9535
8. Assam 7146 3002
9. Andhra Pradesh 10136 2289
10. Karnataka 11720 2746
11. Tamilnadu 2096 189
12. Kerala Nil Nil
13. J & K** 1621 457
14. Bihar 24540 12521
15. Uttar Pradesh 49919 27852
16. North East 12303 404
17. Madhya Pradesh 39893 14367
18. Maharashtra 9703 2566
19. Gujarat 603 Nil
Total 225873 84424

*Latest figures not available
**Excluding Kashmir Valley and Laddakh Division for which information is being collected.
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80. The Estimatcs Committcc had recommended in April 1988° that the
Dcpartment should initiatc action on priority basis and install lettcr boxcs
to cover all the villages with a population of 500 and above within the
Scventh Plan.

81. The Audit Para rcveals that during 1988-89 and 1989-90 thc boxcs
actually installcd were only 3594 and 6138 against the target of 5000 and
20000 for the respective ycars.

82. It was further obscrved in Audit that indents for procurement and
supply of letter boxes for the ycars 1988-89 and 1989-90 were placed by the
Dircctorate on the Dircctor General, Supplies and Disposals only during
Junc 1988 and November 1989 while purchase orders were placed on
private firms by thc lctter only between May 1989 and August 1990, i.c.,
ncarly 1@ months later. Thus, thc Dcpartment had not taken advance
action to cnsurc timcly availability of the lctter boxcs.

83. The Audit para has also pointcd out that whilc fixing the circle wisc
targets for providing letter boxes, cven such basic factors like number of
cligible villages rcmaining to be provided with letter boxes was not taken
into account. In Goa, Himachal Pradcsh and Punjab circles, targets fixed
for providing Ictter boxcs wcre in excess of the number of villages
remaining to be provided with letter boxes. In Bihar, Orissa and Uttar
Pradcsh, targets fixed did not have corrclation with the number of villages
to bc provided with the facility.

84. Thec Committcc desircd to know the critcria adopted while fixing
circle wisc targets for providing letter boxes. In reply the Deptt.of Posts
havc statcd that:

“Targets arc fixed with thc aim of progressively covering all the
cligible villages. The Circle-wisc distribution of targets is rclated to
the stage of postal dcvclopment of each Circle. For the ycar 1989-90,
which was also the concluding ycar of thc 7th Plan, the target of
installing 20,000 Ictter boxes was fixed. The Circlewisc distribution of
this target was workcd out on thc basis of providing lctter box for
cvery existing 10 extra-dcpartmental branch officc/cxtra-depart-
mented sub-office; 3 lctter-boxes for every new extra departmental
branch officc proposcd to bc opencd and 75 letter boxes for every
district undcr the proposcd Panchayat Dak Scwak Scheme.” °

85. The Committce pointed out that the target for providing Ictter boxe
in 7th Plan was 25000 whereas thc Dceptt. could achicve a figurc of onl
9,732 and dcsired to know how thc Dcptt. was going to mect the futur
dcmend. To this, Sccrctary statcd:

*Vide para No. 1.40 of their fifty eighth Report (8th Lok Sabha).
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“In thc last thrce ycars our Budget has been less. Morcover we need
staff to clcar the letter boxcs. Merc installation of them will not do.

........ The major problem is that we do not have Ictter boxes also.
Wce have to procurc them through the D.G.S & D systcm. Duc to
somc problcms thcy were not able to supply the boxcs for 3-4 ycars.
Wc have not been able to reccive any box from them till now.”

86. Hc addcd:

“According to thc Government of India stipulations, ccrtain items
have to bc purchascd only through thc DGS&D. It has got a special
inspcction tcam for inspecting and sccing whether the prescribed
quality is maintaincd or not. So, traditionally ccrtain itcms arc
purchascd only through the DGS&D. They call for tenders on behalf
of us according to our rcquircment; inspect and then it is supplicd.
Over a period of time, thcy sccm to have run into some kind of a
problem and thcy have not been able to fulfil our requirements as a
result of which we had been disappointed very badly in the supply of
lctter boxes.™

87. The Committee desired to know why the supply through DGS & D
was not cnsurcd oncc the targets were fixed. The Deptt. of Posts in their
notc advanccd the following rcasons for the dclay:

(1) The itcms of stores were decentralised for along time and Circles
were Placing orders on the DGS&D direct. They were just giving
us a copy of thcir indent placed on DGS&D. Till then, the
purchasing power of the Ccntral Government was Rs. 50.000/-
only.

(2) In the mcanwhile, it was fclt that there were cnough stock of
surplus Ictter boxes lying idlc at some PSDs and ihesc can be
utiliscd first. To affcct this, a list of surplus Ictter boxes were
preparcd from the information obtaincd from circles. The same
was circulated to all Circles and PSDs Action was initiatcd for
planting thcse letter boxcs first.

(3) In thc mcanwhile, the Central Govt., reviscd thc purchasing
powers of the Dcpartment from Rs. 50,000/-to Rs. 1 lakh. Due to
this, DGS&D started rcfusing the indents placed by Circles, stating
that thesc were below Rs. 1 lakh. In view of this, it was considcred
to centralisc the procuring of stores. Heads of Circles were also
informecd accordingly. Fresh indents were called for from Circles
and thc carlicr indcnts placed by the Circles on DGS&D dircct
were cancclled to avoid duplicatc coverage of indents so placcd by
the Circlc on DGS&D for 1985-86. Till this stage, DGS&D,
Kanpur was dcaling with thesc cascs. Aftcrwards the indent fer
1987-88 and 1988-89 wecre called from the Circles.

(4) Mcanwhile, indents for 1989-90 (Plan targets) and rcgular indent
were despatched to DGS&D Calcutta on 29th November, 1989
which have not been covered fully yet. This is duc to the following
rcasons, mainly:—
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(a) Duc to non-placing of orders for a long time the manufacturers
spccialiscd in this work lcft this area and shifted to other trades.

(b) This casc was transferrcd by DGS&D, Kanpur (specialising in this
arca) to thc DGS&D Calcutta, who took this itcm probably for the
first time. They had not tcchnical specifications or other details
which were vital for this item. This correspondence itself, spread
over for a period of more than one year, consumed major portion
of time. All the dctails were supplicd by us to DGS&D authorities.

(c) This item is fabricated mainly by hand, using labour and machines
in part. Further, this itcm has bcen carmarked for small scale
industrics by the Dcpartment of Supply. In view of this, the
manufacturers arc not able to give dcsired output.

A part from this the manufacturers arc situated in the industrial
towns of Haryana, UP and Bihar which were under curfew or
other disturbances, This had caused poor labour turnout which, in
turn, playcd an adverse rolc in deciding the output. Duc to this
factor, thc manufacturers have becen plcading for cxtension of
dclivery pcriods.

88. In rcply to a query the Deptt. of Posts have stated that the following
rcmedial/corrective mcasurcs have been taken with a view to avoiding
dclay in procurcment of lctter boxcs,

(i) The matter was taken up at Sccrctary’s level by our Secy.

(ii) This itcm was ccntraliscd at DSD (Calcutta) till 1989-90. Uncovered
quantity of 1988-89/1989-90 alongwith requircments against indents
for the ycar 1990-91/1991-92/1992-93 have been placed at the
Hcadquarters office, viz, DGS&D, New Dclhi.

(iii) Indents for the ycars 1990-91, 1991-92 and 1992-93 have been
placcd on DGS&D, New Dclhi as indicatcd against cach item as
hercunder and action by DGS&D is in progress. The indent for the
ycar 1993-94 has also bcen placcd on DGS&D in Sept. 91 giving
complctc 18 months for supply.

1990-91 on 18/6/90 1992-93 on 2/4/1991
1991-92 on 14/2/91 1993-94 on 27/9/91

(iv) Quarterly high level progress review mectings to discuss the
coverage supply position of pending postal indents arc held with
DGS&D to push up the supplics of esscntial itcms of stores/
uniforms. Emcrgent/informal mceting was hcld with DGS&D by
Sccy.(P) on 24/7/1990 and DDG(MMP) on 18/11/1991 in this
rcgard. '

(v) Most of the supplics by DSD Calcutta have been complcted. For
balance quantity, Dircctorate of Supplies and Disposals, Calcutta is
being pursucd dcmi-officially at rcgular intervals. DGS&D, New
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Dclhi has covercd most of our requircments, for the ycar 1990-91.
For balance rcquircments, tenders arc being finaliscd and orders are
likely to be placed on the approved firms in due course.

89. Further cxplaining thc position in this regard, the represcntative of
Decptt. of Posts have statcd during cvidence that:

“We have got the discrction to place our order on local firms because
we arc not having any Ictter boxes in our stores. I have taken
approval from our Mcmber (Finance) for making purchase, without
calling for tcnders, at the ratc fixed by the DGS&D. The suppliers
are the DGS&D supplicrs. Who are supplying this item. They have
come forward to give at thc same rate. I have got thc approval. We
arc going to placc our order. We hope to get it during this ycar. This
will takc carc of our plan targets of 25,000 for planting and 33,000
which we will be able to give to diffcrent pcople as a sort of
rcplaccment.”

90. In a notc furnishcd subscquently, Deptt. of Posts have stated:

“Orders have been placed for supply of 63.000 letter boxes by the
dcpartment. This consists of immcdiate Plan rcquirements of 32,000
as wcll as ordinary requircment of 31,000 nos. Manufacturing had
alrcady startcd and supply is expected to bc completed before
Dececmber, 1992,

91. According to the Audit para 75 per cent of the villages even without
the basic facility of letter box arc in five circles alone viz. Andhra Pradesh,
Bihar, Madhya Pradesh, Orissa and Uttar Pradesh. When enquired about
the stcps proposcd to be taken to provide the lctter box facility on priority
basis in thesc circles, the Deptt. furnished following dctails in respect of
these five circles:

Andhra Pradesh
The position of Andhra Circle out of five mentioned above is
satisfactory as out of 11,807 villages, 11,511 have alrcady becn
provided with lctter boxes. In respect of Bihar, Madhya Pradesh,
Uttar Pradesh and Orissa who have got large number of villages, the
stcps takcn arc as follows:

Bihar

Bihar Circle have procurred 1400 lctter boxes. The Dte. has ordered
845 morc lctter boxes for the circle and therc is a plan to provide
morc letter boxes by diversion to this circle.

Madhya Pradesh

766 lctter boxes have bcen got diverted from Gujarat Circle to
Madhya Pradcsh. Another 436 lctter boxcs shortly are bcing pro-
cured.
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Orissa

162 letter boxes were got diverted from Tamil Nadu Circle. Another
1925 letter boxes arc being arranged to be supplicd by the Directo-
rate. Some more will also be supplicd after getting a clear picture of
the position of India.

Uttar Pradesh

4325 lctter boxes were procurced by the circles. 6702 letter boxes are
being arranged by the Dte. for the circle and after analysing the latest
position, action will be taken for more Ictter boxes.

92. According to the Deptt. of Posts as per norms for installation of
letter boxes there arc 63,117 villages without Ictter boxes in 13 circles.
When asked, by what time framc installation of letter boxes in such
villages will be achicved, thc Dcptt. have statcd that:

“In all the probability, the targets will bec completed by the cnd of
January 1993."

93. The Committce desired to know the target fixed for providing letter
boxcs during Eighth Plan. The Sccrctary Deptt. of Posts replicd:

“In the 8th Plan we have not given any spccific target for letter
boxes.”

Hc however stated,

“It will bc our endcavour to provide letter box to every village where
the population is more than 500.”

94. Postal services constitute an essential infrastructure for the develop-
ment of a country. In the rural areas, the postal system not only provides
an unfailing link for communicating with the Government and the people in
other parts of the country and abroad but it also serves the needs of the
public in their educational, cultural and economic sphere. With this end in
view as against the Seventh Plan outlay of Rs. 10.10 crores for expanstion of
posal Services in the rural areas, the budget allotment during the five years
was Rs. 8.25 crores. As against the budget allotment of Rs. 8.25 crores, the
total expenditure incurred during the entire plan period amounted to only
Rs. 2.21 crores. The Committee are deeply distressed to note that nearly 75
per cent of the funds made available during the Seventh Five Year Plan for
expansion of postal services in the rural areas had not been utilised,
resulting in non-achievement of the physical targets fixed for the purpose, as
discussed in the succeeding paragraphs.

95. The Committee note that during the Sixth Plan as against an
anticipated outlay of Rs. 12.90 crores the actual expenditure had been of the
order of Rs. 16.5 crores in total contrast to the reduced budget allocation of
Rs. 8.25 crores to the Seventh Plan against which the utilisation had been as
low as Rs. 2.21 crores. In terms of physical target the position was equally
dismal with only 66% of the targeted post offices having been opened
during the Seventh Plan period as against an achievement of 85% in
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the Sixth Plan. With regard to installation of letter boxes the achievement
during the Seventh Plan had been 39% while in the Sixth Plan the target
were exceeded with an achievement of 128%. It is further distressing to note
that no additional extra departmental delivery agent against a target of 1200
and no counter-facility at village post office against a target of 4000 were
provided during the entire Seventh Plan period though the achievements
made against the targets set had been 80% and 96% respectively during the
Sixth Plan. Also no plan Monitoring Inspector was recruited though a target
of 33 had been fixed for the Seventh Plan. The reasons for shortfall of
physical and financial targets for opening of post offices during Seventh
Plan have been attributed to the ban on the creation of posts since 1984, the
time-consuming and cumbersome procedure of referring every case of
opening of a post office to the Ministry of Finance and withdrawal of the
power for creation of posts from D.G.(Posts). The Committee are not
satisfied with the reasons cited above for non-achievement of physical and
financial targets in the wake of the role the net-work of postal services
provide as a means of communication to the large segment of population
concentrated in the rural areas.

96. As per the existing norms and the survey based on population and
distance criteria carried out by the circles about 30,000 villages qualified for
opening of post offices during Seventh Plan. Taking financial aspect into
consideration which the survey had not done the number eligible came down
to 15,000. The Seventh Plan target for opening new post offices thereafter
though proposed to be fixed at 12,000 was subsequently reduced to 6,000 on
account of financial constraints. The Committee are concerned to note that
the Department failed to achieve even the modest target of opening of 6,000
new post offices. Only 4,005 post offices were opened during the entire plan
period. It is really disturbing to find that only 21 post offices were opened
during the first two years of the Seventh Plan. Subsequently during the
years 1987-88, 1988-89 and 1989-90: 933, 1809 and 1240 post offices were
opened respectively. According to the Department of Posts, this poor
achievement was on account of ban on creation of posts imposed by the
Ministry of Finance on 3.1.1984. This ban is stated to have been extended
from time to time in a piecemeal manner. Further, according to the Deptt.
thereafter, any fresh proposal had to be considered and got vetted by the
internal finance of the Deptt. before the submission to the Ministry of
Finance for approval. The Committee are constrained to observe that the
Deptt. of Posts failed to approach the Ministry of Finance for relaxation in
the ban on creation of posts for expanding the postal network facilities and
meet the target proposed. Secretary, Deptt. of Posts conceded during
evidence. “‘I do not think we approached the Finance Ministry for any
relaxation at this stage..., I am totally in agreement that we should have
gone to the Finance Ministry at that particular time.”” The Committee
consider that the entire scheme of opening post offices in rural areas during
the Seventh Plan has been dealt with by the Department in a
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lackadaisical manner and the priority that it deserved was completely
overlooked Further though the ban on creation of posts was relaxed from
August, 1986, no concrete efforts have been made by the Deptt. to achieve
the proposed target of opening of new post offices. What is even more
deplorable is the fact that against the target of opening 3,000 post offices
during the year 1988-89, the actual achievement was only 216.

97. The Commiittee find that broad time frame has not been prescribed in
respect of the various levels for submission of new postal proposals to the
Director and their processing in the Dirctorate. The result of the random
sample survey, however, reveals that the time taken after receipt of
proposals from the circles to the stage of reference to Ministry of Finance
varied widely from 34 days (96 proposals) in case of Maharashtra to 90 days
(128 proposals) in case of Orissa. Similarly the time taken in getting
approval from Finance after reference to them varied from 13 days in case
of Himachal Pradesh to 110 days in case of Orissa. According to the
Department w.e.f. 23 April, 1992 the time gap has been considerably
reduced with the powers for opening of new extra departmental post office
being delegated to the circles. The Committee, however, feel that the time
taken in the Department after receipt of proposals from circles has not only
been unduly long but also widely varied from State to State which needs to
be looked into. The Committee stress that in the interest of expediting the
processing of the new proposals, broad guidelines therefor may be pre-
scribed.

98. The Committee find that generation of rural employment was an
additional feature of the scheme for expansion of postal services in the rural
areas during the Seventh Plan. The Secretary, Department of Posts
informed the Committee that with this end in view the provision for 1200
Extra Departmental Delivery Agents (Add. EDDA) was made for the first
time in this particular plan. The Committee are distressed to find that not
even a single Add. EDDA was appointed during the entire plan period.
According to the Ministry, appointment of additional EDDA was not
considered necessary as it was found possible to manage the work with the
existing establishment of branch post offices. This is, however, not borne
out by the annual plan and performance budgets where separate targets
have been fixed for the purpose annually from 1986-87 onwards. Further,
plea of the department is untenable as the specific plan provision for
appointment of Additional EDDAs was made with the avowed purpose of
strengthening the rural delivery mail conveyance system and such a
provision was to be over and above the normal EDDAs sanctioned for rural
post offices. The Committee are constrained to observe that due to
Department’s failure to appoint any extra EDDA during the Seventh Plan
‘both the objectives of generating rural employment as well as strengthening
the rural delivery and mail conveyance systems remained unfulfilled. The
Committee stress that if any such provision has been made in the Eighth
Plan, it should be scrupulously implemented.
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99. The Committee also note with dismay that not a single Plan
Monitoring Inspector was appointed during the 7th Plan against the
proposed target of 33 for this purpose. The Department of Posts have
advanced contradictory arguments explaining the non appointment of Plan
Monitoring Inspectors. According to them these Inspectors could not be
appointed because of the ban on the creation of posts and when the ban was
relaxed the existing number of plan monitoring inspectors was considered
adequate. It is pertinent to note in this regard that Plan Monitoring
Inspector’s posts were created in June, 1979 for strengthening the supervi-
sion of branch offices by making surprise visits in addition to what is being
done by the regular sub-divisional heads. The role of plan monitoring
inspector gains more significance in the context of abolition of several posts
of mail overseers who were expected to supervise 25 branch offices each
every month. The Committee are constrained to observe that this is yet
another instance which proves the perfunctory manner in the functioning of .
the Department of Posts in scrupulously implementing the provisions made
in the Seventh Plan for augmenting the postal services in the rural areas.

100. The guidelines for opening rural post offices have been modified
from time to time and there have been atleast 7 reviews since independence
perhaps reflecting inherent difficulties in evolving the requisite necessary
norms. The latest norms recommended by the National Institute of Rural
Development (NIRD), in their first report regarding opening of branch post
offices have been accepted by the Department of Posts w.e.f. 1.4.1991. As
per NIRD’s recommendation the population norms for opening post offices
in rural areas is 3,000 in a group of villages (1,000 in case of hilly and tribal
areas), minimum distance from the nearest post office should be 3 Km and
anticipated income should be 33"; per cent of the cost (15 percent in case of
hilly and tribal areas). These norms are stated to have been devised by the
institute with a thrust on rural orientation and after close interaction with
the Planning Commission. The Committee emphasize that these norms
should be scrupulously followed with the underlying intention of rapidly
extending the postal facilities to the villages, which have remained deprived
of this facility so far. The Committee recommend that these norms should
not be so frequently revised as such frequent revisions are bound to affect
the long term plans for providing these basic facilities.

101. The Committee have been given to understand that Department of
Posts would assess the demand for new rural post offices after examining
the recommendations in respect of departmental sub offices to be opened in
rural areas contained in the second report of the National Institute of Rural
Development. A firm projection for opening of new rural post offices is
likely to be made available only after finalisation of norms for opening of
departmental sub offices in rural areas as also after getting complete
information about the number of villages where opening of post
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offices may be justified as per norms but no post office exists at present.
The Department has informed that a sample study of information received
from 13 circles has revealed that there are approximately 8,976 villages
which do not have a post office in the radius of 3 km at present but where
opening of a post office may be justified as per norms. Further, there are
1,11,259 panchayat villages which did not have a post office as on 31.3.91
and were being served through the visits of extra departmental delivery
agents/Branch post masters/postman. Out of these 1,11,259 panchayat
villages there are 18,472 gram panchyat headquarters and 11,195 gram
panchayats without post offices, though they fulfil the norms of having post
offices. The Committee view with serious concern the fact that even village
panchayats which fulfil the prescribed norms but yet to be provided with a
post office are so numerous. What has caused more concern to the
Committee is the fact that post offices are not likely to be opened in these
panchayat villages in the near future as only a meagre target of opening
3,500 new post offices (500 DSOs & 3,000 EDBOs) has been fixed for the
Eighth Plan. The Committee strongly urge the Department of Posts to
examine the entire question of opening of new post offices de novo so as to
ensure that post offices are opened in all the eligible villages without any
further loss of time. The Committee also desire that a time bound
comprehensive perspective plan be drawn up by the Department and the
Committee apprised of the steps proposed to be taken by the Department
towards this end.

102. According to the Department, the Branch offices are running at a
loss since the revenue of the post offices increases in arithmetic progression
whereas their cost is increasing in Geometric progression. The Committee
are of the firm view that while all efforts are to be made to increase the
revenue generated by the post offices, this should not impede the process of
opening the new post offices in all the eligible villages in the rural areas, a
social obligation to be discharged by the Deptt. The Committee desire that
the Govt. should continue to make all sincere efforts to augment the
carnings of the post offices by extending additional public facilities from
these Branches to compensate for the increasing cost of establishment and
operation.

103. A proposal is stated to be under active consideration of the
Department for opening of Post Offices in the rural areas on a contract
basis by payment of commissions to the agency undertaking this contract.
This scheme can be tried on an experimental basis provided the agency
undertakes all the functions of rural post offices and the Commission paid is
less than the average loss incurred by the Deptt. in running rural post
offices. The scheme if found successful can be extended in a phased manner.

104. In a statement made by the Minister of Communications in both the
Houses of Parliament on 24.2.1988 Government expressed its desire to
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undertake a massive programme of providing postal facilities in all the then
remaining 70,000 Panchayat villages in the next two years. In pursuance of
this statement, the scheme of appointing Panchayat Dak Sewaks was
introduced in April, 1988 in selected districts. The Dak Sewaks were
nominated by the Panchayats, but selected and appointed by Divisional
Superintendents. The scheme was operational in 2902 Gram Panchayats
spread over 26 districts in 16 States on an experimental basis. The functions
assigned to Gram Panchayat Sewaks were sale of stamps and stationery;
booking of registered articles; and collection of unregistered articles from
the villagers and clearance of articles posted in letter boxes in the villages.
This scheme which was introduced with much fanfare was eventually
discontinued w.e.f. 1.7.91 based on the feedback received from the circles.
It is surprising to note that instead of rectifying the loopholes noticed in the
scheme the Department chose to wind up the scheme. The Committee are of
the view that in the wake of past experience particularly the failure of the
Panchayat Dak Sewak Scheme, sufficient planning will have to go into the
new alternative that is pending consideration to enable the Deptt. to take a
conscious decision and gear up its efforts to ensure that the new scheme
meets the programmed postal requirements of the rural population.

105. Yet another aspect proving the lack of serious attention is the poor
achievement in the matter of installation of letter boxes. As against Seventh
Plan target of 25,000 the No. of letter boxes installed stood at 9732. The
plea of the Deptt. in non-achieving the target being traced to the DGS&D
not being able to provide the required number of letter boxes over the last
3-4 years is hardly convincing. This undoubtedly proves the lack of planning
by the Department in meeting their urgent requirements. It is in fact a
matter of deep concern that inspite of the recommendations made by the
Estimates Committee of Parliament in April, 1988 that the Deptt. should
ini'iate action on priority basis and instal Letter Boxes to cover all the
villages with a population of 500 and more within the Seventh Plan the
Department failed to take any timely and effective steps to meet their
requirements of letter boxes. For instance, the indents for procurement and
supply of letter boxes for the years 1988-89 and 1989-90 were placed by
Directorate on the DGS&D only during June, 1988 and November, 1989
while purchase orders were placed on private firms by the letter only
between May, 1989 and August, 1990 i.e. nearly 10 months later. What has
surprised the Committee is the fact that Department did not resort to
procurement of letter boxes from local suppliers in a big way for the years
1988-89 onwards if the DGS&D were facing some kind of a problem. The
Committee have now been informed that un-covered quantity of 1988-89/
1989-90 alongwith requirements against indents for the years 1991-92 to
1992-93 have been placed at the head-quarters office viz. DGS&D, New
Delhi. Quarterly review meetings to discuss the progress in the supply
position of pending postal indents are being held with DGS&D as have
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been informed to the Committee. The Committee hope that this monitoring
will continue on a regular basis and enable the Deptt. to take timely
advance action in placement of orders with DGS&D and in the event of
shortages approach local suppliers, if necessary.

106. The Committee are unhappy to note lack of unrealistic approach on
the part of the Department in fixing the targets for installation of letter
boxes. It is regretable that while fixing the circle-wise targets for providing
letter boxes even the basic factor like number of eligible villages remaining
to be provided with letter boxes was not taken into account. For instance, in
Goa, Himachal Pradesh and Punjab circles, targets fixed for providing
letter boxes were in excess of the number of villages remaining to be
provided with letter boxes. On the other hand in other States such as Bihar,
Orissa and Uttar Pradesh targets fixed did not have any relation with the
number of villages which remained to be provided with the facility. The
Committee urge the Department to adopt a realistic approach in this regard
in future.

107. The Committee are deeply concerned to note that the Department of
Posts miserably failed to achieve both the financial and physical targets
fixed in the Seventh Five-year Plan for expansion of Postal services in rural
areas. Against the budget allocation of Rs. 8.25 crores for this scheme,
actual expenditure incurred by the Department was only to the extent of Rs.
2.21 crores. Achievements in respect of physical targets have been no better.
As against the target of opening 6000 new post offices only 4003 post offices
were opened. As regards the installation of additional letter boxes against
the proposed target of 25000 only 9732 such boxes could be installed. Not
even a single extra departmental delivery agent was appointed against the
target of appointing 1200 such agents. Similarly, not even a single plan
monitoring inspector was appointed against the provision for 33 such
inspectors. Non appointment of Extra-Departmental Delivery Agents and
Inspectors will have to be seen particularly in the context of generation of
rural employment have been an additional feature of the scheme in the
Seventh Plan. All this abundantly prove the lack of perspective planning
and zeal for concerted approach on the part of the Department in meeting
the essential needs of the rural population of the country. The Committee
cannot but deprecate such a casual approach of the Department. The
Committee strongly recommend that the Department should thoroughly
examine the reasons for their utter failure in achieving the targets fixed
during the Seventh Plan and take all remedial steps so that the targets fixed
in the Eighth Plan for expansion of postal services in the rural areas are
strictly achieved. The Committee would like to be apprised to the concrete
steps taken in the regard.

New DeLi; ATAL BIHARI VAJPAYEE,
22 April, 1993 Chairman,

2 Vaisakha, 1915 (Saka) Public Accounts Committee.




APPENDIX 1
(Vide para 4)

AUDIT PARAGRAPH
Postal Services in Rural Areas

Ncarly 75 per cent of the funds available during the Scventh Five Year
Plan for expansion of postal scrvices in the rural arcas had not bcen
utiliscd, resulting in non-achicvement of the physical targets fixed for the
purpose.

While formulating porposals for thc Scventh Five Ycar Plan (1985-90),
the Dcpartment had cstimated that 12000 post offices would be nceded to
be opened in the rural arcas. Kccping in view the past expericnce and
resources (Rs. 10.10 crores) available for the purposc during the plan
period, post offices and other supportive aids proposed to be added/
provided and actually provided during Seventh Plan were as under:

Item Scventh Plan

Pcrcentage

Target achicve- of

Achicve- ment achicve-

ment ment

(i) Opcning of Post Offices 6000 3007 50.12

(ii)) Appointment of Additional 1200 — Zcro
cxtra dcpartmental dclivery

agents
(iii) Installation of lctter boxcs 25000 9732 38.93
(iv) Provision of counter facilitics at 4000 — Zcro

village post offices (dispcnsced
with from Fcb. 1987)

(v) Appointment of plan 33 - Zcro
monitoring inspcctors

Against thc Scventh Plan outlay of Rs. 10.10 crorcs, the budget
allotment during the five years was Rs. 8.25 crorcs and thc actual
expenditurc amounted to only Rs. 2.21 crores, a shortfall of 73 per cent
over the budget and 78 per cent over the plan outlay. This resulted in
conscquential shortfall, as indicatcd above, in physical achicvement of
targets.

The Ministry statced, in January, 1991, that thc shortfall in the provision
of funds over the outlay for the Scventh Plan was duc to the proposals for
respective years being scaled down by the Planning Commission on the
basis of availability of funds and prioritics. The Ministry added that the
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shortfall in financial and physical achicvement was a result of the following
factors:

(i) ban on crcation of posts (rclaxed from August, 1986):

(i1) time consuming and cumbcrsome procedure of referring cvery case
of opcning of post officc to thc Ministry of Finance for their
concurrence;

(iii) latc rcccipt of concurrcnce from that Ministry which, whilc giving
concurrcnce in 1988-89, had desired that the norms being followed
for opcning of post offices in rural arcas, bcing quite liberal,
should be revised in consultation with some indcpendent autonom-
ous cxpert agency. (Conscquently, the task was assigned to the
National Institutc of Rural Dcvclopment, Hydcrabad, whosc
rcport was awaited — Dccember, 1990);

(iv) withdrawal of powcrs for crcation of posts from thc Dircctor
Gencral, Department of posts.

It was also mcationcd that a less costly system of postal scrvice through
thc Panchayat Dak Scwaks was introduccd in 1988 and 3035 such Scwaks
were provided during the Scventh Plan.

But such Scwaks were to be only supplementary and not alternative, to
the rural post officcs. Morcover, the targets for ecven 1987-88 to 1989-90,
i.e. for the ycars following the rclaxation of the ban on crcation of posts,
and the introduction of the system of Panchayat Dak Scwaks, were only
partly achicved. as indicated bclow:

Ycar Opcning of Post Offices

Target Achicvement Shortfall
1987-88 880 849 31
1988-89 3000 216 2784
1989-90 2120 1942 178

As for non-appointment of any additional cxtra-dcpartmental dclivery
agent (EDDA). the Ministry replicd, in January, 1991, that the posts were
not sanctioncd scparatcly bccausc thcy formed part of cstablishment of
branch post officc and addcd that since during the cntirc Plan period, 4371
post officcs were sanctioned (only 3007 werc actually cstablished) and
assuming that cach such post officc had at lcast onc EDDA, thc numbecr of
EDDAs thus appointed far cxceeds the targeted number.

The Plan provision was for *additional” EDDAs for strengthening of the
rural dclivery systcm and mail conveyance and they were to be over and
abovc the normal EDDAs sanctionced for rural post offices. The Ministry’s
reply did not indicatc how far these functions were actually discharged by
thc normal EDDAs at the above post offices. Further, according to the
Annual Plans and the performance Budgcets for the ycars 1986-87 onwards,
a scparatc target was fixed for this purposc cvery ycar.
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As for non-appointment of any Plan Monitoring Inspector, the Ministry
statcd that the rcason was the ban on creation of posts. But the ban was
relaxcd from August, 1986, whercafter also no progress in this respect was
made, though thc scheme of such inspectors was introduced from the
Scventh Plan, not bcing thercin in the Sixth Plan.

Even in comparison to the Sixth Five Ycar Plan (1980-85) achievements,
those during the Scventh Five Ycar Plan were far lower both in absolute
terms and as a percentage, despitc availability of funds. The details are
given bclow:

Sixth Five Year Plan Seventh Five Year Plan
(Outlay Rs. 13.47 crores  (Outlay Rs. 10.10 crores

Items Budget Rs. 15.03 crores Budget Rs. 8.25 crores
Expenditure Expenditure
Rs. 17.51 crores) Rs. 2.21 crores)
Target Achieve- Percen- Target Achieve- Percen-
ment tage of ment tage of
achieve- achieve-
ment ment

(i) Opening of post offices 8000 6820 85.25 6000 3007 50.12

(ii) Appointment of 10000 8040 80.40 1200 - Zero
additional extra
departmental
delivery agents

(iii) Installation of 10000 12832 128.32 25000 9732 38.93
letter boxes

(iv) Provision of counter 10000 9625 96.25 4000 —_ Zero
facilities of village
post offices

(v) Appointment of Plan - - - 33 - Zero
monitoring Inspectors

According to thc dcpartmental norms, every vilage with a population of
500 and abovbe should be provided with a letter box facility and in villages
with a population of less than 500, the facility should be provided on the
basis of nced and subject to the criteria that the nearest Ictter box is not
nearer than onc kilometre, and there is expectation of posting at least one
letter per day.

The Estimates Committee (8th Lok Sabha) in its fifty cighth Report
presentcd to Parliament in April, 1988 had also recommended that the
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Department should initiate action on pric
to cover all the villages with a populati
Scventh Plan.

It was, howcver, observed in Audit t
there were 74,275 villages with a populati
yet to be providcd with a lctter box. C
villages were in five circles alone, viz., .
Pradesh, Orissa and Uttar Pradesh.

While fixing the circlewise targets for |
basic factors like number of cligible villa
letter boxes was not taken into account.
Punjab Circlcs, targets fixed for providin
the number of villages rcmaining to be
Bihar, Orisa and Uttar Pradesh, targets f
thc number of villages to be provided

During 1988-89 and 1989-90 thc boxcs
and 6138 against thc targct of 5000 and 2(
Ministry statcd, in January, 1991, that tl
non-availability, in adcquatc quantity in
receipt of supply through the Dircctor Ge

It was obscrved in Audit that indents
letter boxes for the ycars 1988-89 an
Dircctoratc on the Dircctor-General, Sy
Junc 1988 and November 1989 while f
privatc firms by thc latter only bctween N
ncarly 10 months later. Thus, thc Dcp
action to cnsurc timcly availability of ti



APPENDIX I
(Vide para 43)
Recommendations made by NIRD, Hyderabad

A. As far as the branch post offices are concerned, NIRD has

recommended the following:

(i) Factors such as population growth, literacy increase, migration and
social and commercial devclopments will contribute to increasing
demand for postal services;

(ii) During thc Eighth Plan, removal of regional disparities and improv-
ing the performance of rural post offices should figure as an
important objcctive of thc Dcpartment alongwith expansion of the
postal network;

(iii) An analysis of rcgional imbalances shows the existance of following
types:

(a) High Population—Low Arca: Kcrala, West Bengal

(b) High Population—Mcdium Arca: Uttar Pradesh, Bihar, Assam

(c) High Population—Largec Arca: Rajasthan, Madhya Pradcsh

(d) Low Population—Large Arca: Himachal Pradesh, Jammu &
Kashmir and North castern states (other than Assam)

¢) Mcdium Population—Mcdium arca: Other States/Union Ter-
ritorics;

(iv) Perspective plans should be prepared on the basis of long term
communication nceds of the consumers and diffcrent areas of the

country.

Till an approach bascd upon perspective plans beccomes operational, the
present norms may be continued with the following modifications:

(a) Discontinuation of thc area classification rural backward and trcating
these arcas at par with rural normal arcas.

(b) Maintenance of minimum income-cost ratio of 33-1/3%in case of
normal arcas and 15% in case of tribal and hilly areas.

(c) Differential norms for population and distance according to type
classification of Statcs.

(d) Need to improve the work ethos in rural post offices as well as
consumer satisfaction.

(e) Concerted cfforts should bc made to increase the income of rural
post offices.

(f) Extension of the lctter-box facility to the further arcas of jurisdiction
of post offices.

35
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(g) Nced to give due importance to cxpansion of postal nctwork in the
Eighth Plan as it benefits the disadvantaged rural scctors.

(h) Nccd to initiate action to improve the postal statistics.

(i) Nced to review rule 547 of thc Postal Manuals keeping in view the
changes sincc 1982 and of costing principles underlying.

(j) Nced to maintain district-wisc maps and their regular updating for
proper planning.
(k) Nced to identify the reasons for the failure of PDS Scheme as

Panchayati Raj institutions can play a uscful role not only in postal
services but also in mobilising of rural savings.

B. As for the Dcpartmental Sub Post-offices, the NIRD has recom-
mended the following:

(i) No urban-rural distinction as scveral rural DSOs tend to cover areas
and population with urban charactcristics.

(ii) The population rclatcd norm is not rclevant in opcning DSOs as the
composition of population in terms of economic status, litcracy and
occupational structure is more appropriate for dctermining the postal
traffic.

(iii) There should be a minimum distance of 2 Kms. from the ncarest post
office with powers to the Circle Authoritics to sanction DSOs at a
shorter distance, if warranted.

(iv) DSOs in normal rural arcas, projcct arcas and urban agglomcrations
should be having an income/cxpenditure ratio of 100% with provision
for NRC system. In tribal and hilly areas, the ratio suggested in 75%.
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Observations and Recommendations

Ministry/
Decptt.
concerned

Observations/Recommendations
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Sl.  Para
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1 2
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Postal services constitute an essential infras-
tructure for the devclopment of a country. In
the rural arcas, the postal system not only
provides an unfailing link for communicating
with thc Government and thc pcoplc in other
parts of thc country and abroad but it also
scrves thc nceds of the public in their cduca-
tional, cultural and cconomic sphere. With this
cnd in vicw as against the Scventh Plan Outlay
of Rs. 10.10 crores for expansion of postal
scrvices in the rural areas, thc budget allotment
during the five ycars was Rs. 8.25 crores. As
against the budget allotment of Rs. 8.25 crores,
the total expenditure incurred during the entire
plan pcriod amounted to only Rs. 2.21 crores.
The Committec are -decply distressed to note
that ncarly 75 per cent of the funds made
availablc during the Scventh five Ycar Plan for
cxpansion of postal scrvices in the rural arcas
had not been utilised, resulting in non-achicve-
ment of the physical targets fixed for the
purpose, as discusscd in thc succceding para-
graphs.

The Committcc note that during the Sixth
Plan as against an anticipatcd outlay of
Rs. 12.90 crorcs thc actual expenditure had
been of the order of Rs. 16.5 crores in total
contrast to thc reduced budget allocation of
Rs. 8.25 crorcs to the Scventh Plan against
which the utilisation had bcen as low as Rs.
2.21 crores. In terms of physical target the
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position was equally dismal with only 66% of
the targeted post offices having been opened
during the Scventh Plan period as against an
achicvement of 85% in the Sixth Plan. With
rcgard to installation of lctter boxes the
achicvement during the Seventh Plan had been
39% while in the Sixth Plan the target were
exceeded with an achievement of 128%. It is
further distressing to note that no additional
extra dcpartmental delivery agent against a
target of 1200 and no counter-facility at village
post office against a target of 4000 were pro-
vided during the entire Seventh Plan period
though the achievements made against the
targets set had been 80% and 96% respectively
during the Sixth Plan. Also no plan Monitoring
inspector was recruitcd though a target of 33
had been fixed for the Seventh Plan. The
reasons for shortfall of physical and financial
targets for opening of post offices during
Seventh Plan have been attributed to the ban
on the crcation of posts since 1984, the time-
consuming and cumbersome proccdure of refer-
ring every case of opening of a post office to
the Ministry of Finance and withdrawal of the
power for creation of posts from D.G. (Posts).
The Committee are not satisfied with the
reasons cited above for non-achicvement of
physical and financial targets in the wake of the
role the net-work of postal services provide as a
means of communication to the large segment
of population concentrated in the rural areas.

As per the existing norms and the survey
based on population and distance criteria
carricd out by the circles about 30,000 villages
qualified for opening of post offices during
Seventh Plan. Taking financial aspect into con-
sidcration which the survey had not done the
number ecligible tame down to 15,000. The
Seventh Plan target for opening new post offices
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thercafter though proposed to be fixed at 12,000
was subsequently rcduced to 6,000 on account
of financial constraints. The Committee are
concerncd to note that the Department failed to
achicve even the modest target of opening of
6000 new post offices. Only 4003 post offices
were opencd during the entire plan period. It is
really disturbing to find that only 21 post offices
were opened during the first two years of the
Seventh Plan. Subscquently during the years
1987-88, 1988-89 and 1989-90, 933, 1809 and
1240 post offices were opencd repectively. Ac-
cording to the Department of Posts, this poor
achicvement was on account of ban on creation
of posts imposed by the Ministry of Finance on
3.1.1984. This ban is statcd to have been
extecndcd from time to timc in a piccemeal
manner. Further, according to the Dcptt. there-
after, any fresh proposal had to be considered
and got vetted by thc internal finance of the
Decptt. before the submission to the Ministry of
Financec for approval. The Committee are con-
strained to obscrve that the Dcptt. of Posts
failed to approach the Ministry of Finance for
relaxation in thc ban on crcation of posts for
expanding the postal nctwork facilitics and meet
the target proposed. Sceretary, deptt. of Posts
conceded during evidence I do not think we
approached the Finance Ministry for any relaxa-
tion at this stage........ I am totally in
agreement that we should have gone to the
Finance Ministry at that particular time.” The
Committce consider that the entire scheme of
opening post offices in rural areas during the
Seventh Plan has been dealt with by the De-
partment in a lackadaisical manner and the
priority that it deserved was completely over-
looked further though the ban on creation of
posts was relaxed from August, 1986, no con-
crete cfforts have been made by the Deptt. to
achieve the proposed target of opcning of new
post offices. What is even more deplorable is
the fact that against the target of opening 3000
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post offices during the year 1988-89, the actual
achicvement was only 216.

during the ycar 1988-89, the actual achicvement
was only 216.

The Comittec find that broad time frame has
not been prescribed in respect of the various
levels for submission of new postal proposals to
the Dircctorate and their processing in the
Dircctorate. The result of the random sample
survey, however, rcveals that the timc taken
after receipt of proposals from the circles to the
stage of rcference to Ministry of Finance varicd
widcly from 34 days (96 proposals) in casc of
Mabharashtra to 90 days (128 proposals) in case
of Orissa. Similarly the time taken in getting
approval from Finance after reference to them
varicd from 13 days in case of Himachal Prad-
csh to 110 days in case of Orissa. According to
thc Dcpartment w.c.f. 23 April, 1992 the timc
gap has been considerably reduced with the
powcrs for opening of new cxtra departmental
post officc being dclegated to the circles. The
Committcc, however, fecl that the time taken in
the Dcpartment after reccipt of proposals from
circles has not only been unduly long but also
widcly varicd from State to State which nceds
to be looked into. The Committce stress that in
the interest of expediting the processing of the
new proposals, broad guidclines thercfor may
be prescribed.

The Committee find that gencration of rural
cmployment was an additional fcature of the
scheme for cxpansion of postal scrvices in the
rural arcas during the Scventh Plan. The Sccret-
ary, Dcpartment of Posts informed the Commit-
tce that with this end in vicw thc provision for
1200 Extra Dcpartmental Dclivery Agents
(Add. EDDA) was madc for the first time in
this particular plan. The committee are distres-
scd to find that not even a single Add. EDDA
was appointed during the entire plan period.
According to thc Ministry, appointment of addi-
tional EDDA was not considered necessary as it
was found possible to manage thc work with the
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existing establishment of branch post offices.
This is,' however, not borne out by the annual
plan and performance budgets where separate
targets have been fixed for the purpose annually
from 1986-87 onwards. Further, plea of the
dcpartment is untenable as the specific plan
provision for appointment of Additional ED-
DAs was made with the avowed purpose of
strengthcning the rural dclivery mail conveyance
system and such a provision was to be over and
above thc normal EDDAs sanctioned for rural
post offices. The Committee are constrained to
obscrve that due to Dcpartment’s failure to
appoint any cxtra EDDA during thc Seventh
Plan both the objectives of generating rural
employment as wcll as strengthening the rural
delivery and mail conveyance systems remained
unfulfilled. The Committce stress that if any
such provision has bcen madc in the Eighth
Plan, it should be scrupulously implemented.

The Committce also not with dismay that not
a single Plan Monitoring Inspector was
appointcd during the 7th Plan against the prop-
oscd target of 33 for this purposc. The Depart-
ment of Posts have advanced contradictory ar-
guments explaining the non appointment of
Plan Monitoring Inspectors. According to them
these Inspectors could not be appointed because
of the ban on the creation of posts and when
the ban was rclaxed the existing number of plan
monitoring inspectors was considered adequate.
It is pertinent to notc in this regard that Plan
Monitoring Inspector’s posts were created in
June, 1979 for strengthening the supervision of
branch offices by making surprise visits in addi-
tion to what is bcing donc by the regular sub-
divisional heads. The role of plan monitoring
inspector gains more significance in the context
of abolition of several posts of mail overseers
who were expected to supervisc 25 branch
offices cach every month. The Committce are
constraincd to observe that this is yct another
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instancc which proves the perfunctory manner
in the functioning of thc Dcpartment of Post in
scrupulously implcmenting the provisions made
in thc Scventh Plan for augmenting the postal
scrvices in the rural arcas.

The guidclines for opening rural post offices
have been modified from time to time and there
have been atlcast 7 reviews since independence
perhaps reflecting inhcrent difficultics in evolv-
ing the requisitc nccessary norms. The latest
norms rccommcnded by the National Institute
of Rural Devclopment (NIRD), in their first
report regarding opening of branch post offices
have been accepted by the Department of Posts
w.c.f. 1.4.1991. As pcr NIRD’s rccommenda-
tion thc population norms for opcning post
officcs in rural arcas is 3,000 in a group of
villages (1,000 in casc of hilly and tribal arcas),
minimum distance from the ncarcst post office
should be 3 Km and anticipatcd income should
be 33'; per cent of the cost (15 percent in case
of hilly and tribal arcas). These norms arc
statcd to havc been devised by the Institute
with a thrust on rural oricntation and after closc
intcraction with the Planning Commission. The
Committcc cmphasizc that thesc norms should
bc scrupulously followed with the undcrlying
intcntion of rapidly cxtending the postal
facilitics to thc villages, which have rcmained
deprived of this facility so far. The Committce
rccommcend that these norms should not be so
frequently revised as such frequent revisions are
bound to affcct the long term plans for providi-
ing thesc basic facilitics.

The Committcc have been given to under-
stand that Dcpartment of Posts would asscss the
demand for new rural post officcs after cxamin-
ing the rccommendations in respect of depart
mental sub-offices to be opencd in rural arcat
containcd in thc sccond rcport of the Nationa
Institutc of Rural Devclopment. A firm projcc
tion for opcning of ncw rural post offices i
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likely to bc madc available only after finalisa-
tion of norms for opcning of dcpartmental sub
offices in rural areas as also after getting com-
plcte information about the number of villages
where opcning of post offices may be justified
as per norms but no post office exists at
present. The Department has informed that a
sample study of information received from
13 circles has revealcd that there are approxi-
matcly 8976 villages which do not have a post
officc in thc radius of 3 kms. at present but
where opening of a post office may be justified
as per norms. Further, there are 1,11,259 pan-
chayat villages which did not have a post office
as on 31.3.91 and wecre being scrved through
the visits of cxtra dcpartmental dclivery agents
Branch post masters/postmen. Out of these
1,11,259 panchayat villages thcrc arc 18,472
gram panchayat hcadquarters and 11,195 gram
panchayats without post officcs, though thcy
fulfil thc norms of having post offices. The
Committce view with scrious concern the fact
that cven village panchayat which fulfil the
prescribcd norms but yct to be provided with a
post officc are so numcrous. What has causcd
more concern to the Committce is the fact that
post offices are not likely to be opencd in these
panchayat villages in the ncar futurc as only a
mecagre target of opening 3,500 new post offices
(500 DSOs & 3000 EDBOs) has been fixed for
the Eighth Plan. The Committcc strongly urge
thc Dcpartment of Posts to cxaminc the entire
question of opcning of new post offices de novo
so as to cnsurc that post officcs arc opcnced in
all the cligible villages without any further loss
of timc. The Committcc also dcsirc that a time
bound comprechensive perspective  plan  be
drawn up by thc Dcpartment and the Commit-
tcc appriscd of thc stcps proposcd to be takcn
by thc Dcpartment towards this cnd.

According to thc Dcpartment, thc Branch
offices arc running 2t a loss since the revenue of
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the post offices increases in arithmetic progres-
sion whereas their cost is increasing in Geomet-
ric progression. The Committce are of the firm
vicw that while all cfforts are to be made to
incrcasc the revenue generated by the post
offices, this should not impede the process of
opcning the new post offices in all the eligible
villages in the rural areas, a social obligation to
be discharged by the Deptt. The Committee
desire that the Govt. should continue to make
all sincere efforts to augment the earnings of
the post officcs by extending additional public
facilitics from these Branches to compensate for
the increasing cost of establishment and opera-
tion.

A proposal is statcd to be under active
considcration of thc Dcpartment for opening of
Post Offices in the rural arcas on a contract
basis by payment of commissions to the agency
undcrtaking this contract. This scheme can be
tricd on an experimental basis provided the
agency undcrtakes all the functions of rural post
officcs and the Commission paid is lcss than the
average loss incurred by the Deptt. in running
rural post offices. The schcme if found success-
ful can bc extended in a phased manncr.

In a statement madc by the Minister of
Communications in both the Houses of Parlia-
ment on 24.2.1988 Government expressed its
desirc to undertakc a massive programme of
providing postal facilitics in all the thcn remain-
ing 70,000 Panchayat villages in the next two
ycars. In pursuance of this statement, the
schecme of appointing Panchayat Dak Sewaks
was introduced in April, 1988 in sclccted dis-
tricts. The Dak Sewaks were nominated by the
Panchayats, but selectcd and appointed by Divi-
sional Superintendents. The schemc was opera-
tional in 2902 Gram Panchayats spread over
26 districts in 16 States on an experimental
basis. The functions assigned to Gram Panchay-
at Scwaks were sale of stamps & stationery;
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booking of registered articles; and collection of
unregistcred articles from the villagers and
clearance of articles posted in lctter boxes in the
villages. This scheme which was introduced with
much fanfare was eventually discontinued w.e.f.
1.7.91 based on the fcedback received from the
circles. It is surprising to note that instead of
rectifying the loopholes noticed in the scheme
the Dcpartment chose to wind up the scheme.
The Committee are of the view that in the wake
of past expericnce particularly the failure of the
Panchayat Dak Sewak Scheme, sufficient plan-
ning will have to go into the new alternative
that is pending consideration to cnable the
Deptt. to take a conscious decision and gear up
its efforts to ensure that the new scheme meets
the programmed postal requircments of the
rural population.

Yect another aspect proving the lack of serious
attention is the poor achicvement in the
matter of installation of lctter boxes. As against
Scventh Plan target of 20,000 the No. of letter
boxes installed stood at 9732. The plca of the
Decptt. in non-achicving the target being traced
to the DGS&D not bcing able to provide the
requircd number of letter boxes over the last
3-4 years is hardly convincing. This undoubtedly
proves the lack of planning by thc Department
in mecting their urgent requirements. It is in
fact a matter of dcep concern that inspite of the
rccommendations made by the Estimates Com-
mittcc of Parliament in April, 1988 that the
Decptt. should initiate action on priority basis
and instal Letter Boxes to cover all the villages
with a population of 500 and more within the
Scventh Plan the Department failed to take any
timely and effective steps to meet their require-
ments of the letter boxes. For instance, the

.indents for procurement and supply of letter

boxes for the years 1988-89 and 1989-90 were
placcd by Directoratc on the DGS&D only
during June 1988 and November, 1989 while
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purchasc ordcrs were placed on private firms by
the latter only between May, 1989 and August,
1990 i.c. ncarly 10 months latcr. What has
surpriscd the Committce is the fact that Depart-
ment did not resort to procurement of letter
boxcs from local supplicrs in a big way for the
ycars 1988-89 onwards if the DGS&D were
facing some kind of a problem. The Committee
have now been informed that un-covered quan-
tity of 1988-89/1989-90 alongwith requircments
against indcnts for the years 1991-92 to 1992-93
have been placed at the headquarters office viz.
DGS&D. Ncw Dclhi. Quarterly rcview meet-
ings to discuss the progress in the supply posi-
tion of pcnding postal indents are being held
with DGS&D as have been informed to the
Committcc. The Committce hope that this
monitoring will continue on a rcgular basis and
cnablc thc Dcptt. to take timcly advance action
in placcment of orders with DGS&D and in the
cvent of shortages approach local suppliers if
nccessary.

The Committee arc unhappy to notc lack of
unrcalistic approach on thc part of thc Dcpart-
ment in fixing the targets for installation of
letter boxes. It is regrettable that while fixing
the circle-wisc targets for providing lctter boxes
cven the basic factor like number of cligible
villages rcmaining to bc provided with lctter
boxes was not taken into account. For instance,
in Goa, Himachal Pradesh and Punjab circles,
targets fixed for providing letter boxes were in
cxcess of the number of villages remaining to be
provided with lctter boxes. On the other hand
in other Statcs such as Bihar, Orissa and Uttar
Pradcsh targets fixed did not have any relation
with the number of villages which remained to
be provided with the facility. The Committce
urge the Decpartment to adopt a realistic ap-
proach in this regard in future.

The Committce are decply concerned to note
that thc Dcpartment of Posts miscrably failed to
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achicve both the financial and physical targets
fixed in the Sceventh Five-Year Plan for expan-
sion of Postal services in rural areas. Against
the budgcet allocation of Rs. 8.25 crores for this
scheme actual expenditure incurred by the De-
partment was only to the extent of Rs. 2.21
crores. Achicvements in respect of physical
targets have becen no better. As against the
targct of opcning 6000 new post offices only
4003 post offices were opened. As regards the
installation of additional letter boxes against the
proposcd target of 25000 only 9732 such boxes
could be installed. Not cven a single cxtra
dcpartmental dclivery agent was appointed
against the target of appointing 1200 such
agents. Similarly, not cven a single plan
monitoring inspector was appointcd against the
provision for 33 such inspectors. Non-appoint-
ment of Extra-Departmental Declivery Agents
and Inspcctors will have to be scen particularly
in the context of gencration of rural employ-
ment having been an additional feature of the
schemc in the Scventh Plan. All this abundantly
prove thc lack of perspective planning and zeal
for conccrtcd approach on the part of the
Dcpartment in mecting the essential nceds of
the rural population of the country. The Com-
mittce cannot but deprecate such a casual ap-
proach of the Dcpartment. The Committee
strongly rccommend that the Department
should thoroughly examinc the rcasons for their
utter failurc in achicving the targets fixed during
the Scventh Plan and take all remedial steps so
that thc targets fixed in thc Eighth Plan for
cxpansion of postal scrvices in the rural arcas
are strictly achicved. The Committee would like
to bc appriscd of the concretc stcps taken in
this rcgard.
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